ORISSA HIGH COURT

FILING REPORT ASON :22/01/2021

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

1 BLAPL/0000555/2021 NILAMANI PRADHAN SMRUTI RANJAN MOHAPATRA JANKIA P.S. /249 /2020
VS VS 0
STATE OF ODISHA I

2 BLAPL/0000556/2021 JADUMANI PRADHAN KALPATARU MISHRA KHANDAPARA /226 /2020
VS VS 0
STATE OF ODISHA I

3 BLAPL/0000557/2021 PRAMOD KUMAR BEHERA JYOTIRMAYA SAHOO ADVA /1 /2020
VS VS 0
STATE OF ODISHA I

4 BLAPL/0000558/2021 SUSIL KUMAR MALLIK DEEPAK KUMAR SAHOO MARSHAGHAI /8 /2021
VS VS 0
STATE OF ODISHA Il

5 BLAPL/0000559/2021 PARBATI SAHU JYOTIRMAYA SAHOO BALIAPAL /75 /2020
VS VS 0
STATE OF ODISHA I

6 BLAPL/0000560/2021 JAGADISH SINGH ARIJEET MISHRA JEYPORE MAHILA /76 /2020
Vs VS 0
STATE OF ODISHA I

7 BLAPL/0000561/2021 PRASANT KUMAR NAIK TANMAYA KUMAR MOHANTY SPL.TASK FORCE /29 /2020
VS VS 0
STATE OF ODISHA(CBSTF) I

8 BLAPL/0000562/2021 ABHINASH DASH B.P.TRIPATHY DHANUPALI /508 /2021
VS VS 0
STATE OF ODISHA I

9 BLAPL/0000563/2021 NARESH SAHU AMITAV TRIPATHY GOLANTHARA (BERHAMPUR) /334 /2020
VS VS 0
STATE OF ODISHA I

10 BLAPL/0000564/2021 PAWAN KUMAR MODI SD.DAS JAGATPUR /531 /2020
VS VS 0
STATE OF ODISHA I

11 BLAPL/0000565/2021 PITAMBAR MEHER SMOHAPATRA MANAMUNDA /204 /2016
VS VS 0

STATE OF ODISHA
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12 BLAPL/0000566/2021 PRAVAKAR PRADHAN @ PRABHAKAR SSRAY-2 BAIDYANATHPUR /154 /2020
VS VS 0
STATE OF ODISHA I
13 BLAPL/0000567/2021 UMESH NAIK ANIRUDHA DAS KANTAMAL /147 /2020
VS VS 0
STATE OF ODISHA I
14 BLAPL/0000568/2021 SRIKANTA JENA UDIT RANJAN JENA MANGALPUR /5 /2021
VS VS 0
STATE OF ODISHA I
15 BLAPL/0000569/2021 PRASANT BENIA TUKUNA KU. MISHRA BANDHUGOAN /98 /2020
VS VS 0
STATE OF ODISHA I
16 BLAPL/0000570/2021 KARTIKA BEHERA BHABANI PRASAD PRADHAN /10
VS VS 0
STATE OF ODISHA I
17 BLAPL/0000571/2021 HIMANSHU BARIK ANIRUDHA DAS GOCHHAPADA /33 /2020
VS VS 0
STATE OF ODISHA I
18 BLAPL/0000572/2021 BADAL NAG ARIJEET MISHRA JEYPORE TOWN /239 /2020
VS VS 0
STATE OF ODISHA Il
19 BLAPL/0000573/2021 BANTI @ GURUCHARAN SAHANI AMULYA RATNA PANDA PHULBANI SADAR /67 /2017
VS VS 0
STATE OF ODISHA I
20 BLAPL/0000574/2021 JAMSHED KHAN PRAFULLA KUMAR KHATE TALASARI MARINE /1 /2021
Vs VS 0
STATE OF ODISHA I
21 BLAPL/0000575/2021 SRIKANTA SAMANTARA BIRAJA PRASANNA SATAPATHY PURUSHOTTAMPUR /287 /2020
VS VS 0
STATE OF ODISHA I
22 BLAPL/0000576/2021 DAMBARU RANA JUGALA KISHORE PANDA GOCHHAPADA /31 /2019
VS VS 0
STATE OF ODISHA I
23 BLAPL/0000577/2021 SATYABAN GOUDA N.CHAUDRI JEYPORE SADAR /217 /2019
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VS VS 0
STATE OF ODISHA I
24 BLAPL/0000578/2021 KAMALLOCHAN GOLORI MANORANJAN PADHY JEYPORE MAHILA /52 /2020
VS VS 0
STATE OF ODISHA I
25 BLAPL/0000579/2021 BASUDEB JANI SURYAKANTA DWIBEDI JHARIGAM /115 /2020
VS VS 0
STATE OF ODISHA I
26 BLAPL/0000580/2021 GUDDY @ AKSHAY KUMAR PALEI BrajaMohan Sarangi BALASORE TOWN /64 /2017
VS VS 0
STATE OF ODISHA I
27 BLAPL/0000581/2021 RAMA CHANDRA SAHOO BrajaMohan Sarangi KHANTAPADA /4 /2021
VS VS 0
STATE OF ODISHA I
28 BLAPL/0000582/2021 DUSHASANA BARIK DEBASNAN DAS NAIKANI-DIHI /98 /2020
VS VS 0
STATE OF ODISHA Il
29 BLAPL/0000583/2021 SURESH TARAI BASUDEV PUJARI CHANDAPUR /130 /2018
VS VS 0
STATE OF ODISHA I
30 BLAPL/0000584/2021 SUKADEV BAGACHI R.N.BISWAL ORKEL /142 /2020
Vs VS 0
STATE OF ODISHA I
31 BLAPL/0000585/2021 JASANANA @ JASHANANA MAJHI A.K.SAHOO SINAPALI /71 /2017
VS VS 0
STATE OF ODISHA I
32 BLAPL/0000586/2021 AJAYA SAHOO BIRAJA PRASAD MOHANTY BADACHANA /338 /2020
VS VS 0
STATE OF ODISHA I
33 BLAPL/0000587/2021 MINATI RATH H.SMISHRA SAMBALPUR VIGILANCE /2 /2021
VS VS 0
STATE OF ODISHA(VIG.) I
34 BLAPL/0000588/2021 BANA NAIK ANIRUDHA DAS KANTAMAL /147 /2020
Vs VS 0
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STATE OF ODISHA Il
35 BLAPL/0000589/2021 RAILU DURUA R.P.PATTNAIK /10
VS VS 0
STATE OF ODISHA I
36 BLAPL/0000590/2021 PRABHAKAR PRADHAN SSRAY-2 BERHAMPUR TOWN /133 /2020
VS VS 0
STATE OF ODISHA I
37 BLAPL/0000591/2021 TULU MOHARANA ASIT KU. JENA JATNI P.S. /379 /2020
VS VS 0
STATE OF ODISHA I
33 BLAPL/0000592/2021 HIMANSHU BAL @ HIMANSU P.K.DEO BYREE /121 /2020
VS VS 0
STATE OF ODISHA Il
39 BLAPL/0000593/2021 MOHAMMAD ANJUN @ TUNA ASIT KUMAR JENA JATNI P.S. /483 /2020
VS VS 0
STATE OF ODISHA I
40 BLAPL/0000594/2021 BIPIN MUNDA AMITABH PRADHAN NAKTIDEUL /25 /2019
Vs VS 0
STATE OF ODISHA I
a1 BLAPL/0000595/2021 BAPI @ JAYAKRUSHNA BEHERA DEEPAK KU SAHOO DERABIS /93 /2020
VS VS 0
STATE OF ODISHA I
42 BLAPL/0000596/2021 RANJT BEHERA SURYAKANTA DASH RAMBHA (CHATRAPUR) /433 /2020
VS VS 0
STATE OF ODISHA I
43 BLAPL/0000597/2021 CHANDAL BADANAYAK DIPTI RANJAN BHOKTA MACHHKUND /2 /2018
VS VS 0
STATE OF ODISHA I
44 BLAPL/0000598/2021 SK.AHSAN RAMESH CHANDRA MAHARANA KUMBHARAPARA /304 /2020
VS VS 0
STATE OF ODISHA I
45 BLAPL/0000599/2021 BHALU @ PRAVASKUMAR MOHAPATRA  R.N.MOHANTY BANAPUR P.S. /313 /2020
VS VS 0

STATE OF ODISHA
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46 CMAPL/0000012/2021 KUMUDABANDHU SAHU ANIMA KUMARI DEI /1
VS VS 0
STATE OF ODISHA I
47 CMAPL/0000013/2021 BALABHADRA SENAPATI B.K.ROUTRAY /1
VS VS 0
CHANDRA SEKHAR KUMAR I
48 CMP/0000039/2021 DEBENDRANATH JENA GAGAN BIHARI SINGH /1
VS VS 0
BATAKRUSHNA JENA I
49 CMP/0000040/2021 SUSAMA MALLA SURESH KUMAR PANDA /1
VS VS 0
KAILASH CHANDRA PANDA I
50 CMP/0000041/2021 PARBATI MOHARANA SURESH KUMAR PANDA /1
VS VS 0
CHANDRASEKHAR MOHARANA @ SIKHAR I
51 CMP/0000042/2021 BABAJ SAHOO B.K.NAYAK /1
VS VS 0
BIRABAR DANGUA I
52 CMP/0000043/2021 M/S. SASU BAHU SALT FACTORY UMESH CHANDRA PATNAIK /1
VS VS 0
THE COLLECTOR ,BHADRAK Il
53 CMP/0000044/2021 CHAKRADHAR SETHI DIGAMBAR SETHI /1
VS VS 0
SATYABHAMA SETHI I
54 CMP/0000045/2021 PURNA CHANDRA BEHERA AYUSMAN MAHANTA /1
Vs VS 0
BUDHIRAM BEHERA I
55 CONTC/0000502/2021 REGISTRAR (JUDICIAL), ORISSA HIGH COURTADV /1
VS VS 0
DEORANJAN KUMAR SINGH I
56 CONTC/0000503/2021 REGISTRAR (JUDICIAL), ORISSA HIGH COURTADV /1
VS VS 0
CHITHRA ARUMUGAM I
57 CONTC/0000504/2021 REGISTRAR (JUDICIAL), ORISSA HIGH COURTADV /1
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VS VS 0
CHITHRA ARUMUGAM I
58 CONTC/0000505/2021 REGISTRAR (JUDICIAL), ORISSA HIGH COURTADV /1
VS VS 0
PRADIP KUMAR DASH I
59 CONTC/0000506/2021 REGISTRAR (JUDICIAL), ORISSA HIGH COURTADV /1
VS VS 0
ABHIMANY U BEHERA I
60 CONTC/0000507/2021 REGISTRAR (JUDICIAL), ORISSA HIGH COURTADV /1
VS VS 0
V.V.YADAV I
61 CONTC/0000508/2021 REGISTRAR (JUDICIAL), ORISSA HIGH COURTADV /1
VS VS 0
ABHAYA BISWAL I
62 CONTC/0000509/2021 REGISTRAR (JUDICIAL), ORISSA HIGH COURTADV /1
VS VS 0
SATYABRATA SAHU Il
63 CONTC/0000510/2021 REGISTRAR (JUDICIAL), ORISSA HIGH COURTADV /1
VS VS 0
SATYABRATA SAHU I
64 CONTC/0000511/2021 REGISTRAR (JUDICIAL), ORISSA HIGH COURTADV /1
Vs VS 0
SASWAT MISHRA I
65 CONTC/0000512/2021 REGISTRAR (JUDICIAL), ORISSA HIGH COURTADV /1
VS VS 0
PRADEEP KUMAR DASH I
66 CONTC/0000513/2021 REGISTRAR (JUDICIAL), ORISSA HIGH COURTADV /1
VS VS 0
ER.SUSANTA KUMAR RATH I
67 CONTC/0000514/2021 NILAKANTHA BARIK ADV /1
VS VS 0
DR. POMA TUDU I
68 CONTC/0000515/2021 SANJIB KUMAR MISHRA D.P.MOHANTY /1
Vs VS 0
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THE EXECUTIVE OFFICER, BALASORE MUNICIPALITY Il
69 CONTC/0000516/2021 SATRUGHNA SAHOO ADV /1
VS VS 0
LAXMIDHAR ROUT I
70 CONTC/0000517/2021 KABITA PANIGRAHI ADV /1
VS VS 0
PREMCHAND CHOUDHURY I
71 CONTC/0000518/2021 DR. AKSHAYA KUMAR TARAI ADV /1
VS VS 0
PRADIPTA KUMAR MOHAPATRA I
72 CONTC/0000519/2021 ODISHA GRAMYA BANK, MADHYAKHANDA BRIROSHNDA MOHANTY /1
VS VS 0
RINA SARITA LAWRENCE Il
73 CONTC/0000520/2021 SUBHASHREE PRADHAN ADV /1
VS VS 0
PRADIPTA KUMAR MAHAPATRA I
74 CONTC/0000521/2021 GITANJALI SAMANTARAY ADV /1
Vs VS 0
PRADIPTA KUMAR MAHAPATRA I
75 CONTC/0000522/2021 SWAGATIKA PRIYADARSHINI ADV. /1
VS VS 0
PRADIPTA KUMAR MAHAPATRA I
76 CONTC/0000523/2021 AKHIL KUMAR PRADHAN PK.PATTANAYAK /1
VS VS 0
SATYABRATA SAHU I
77 CONTC/0000524/2021 BRAJA KISHORE SWAIN ADV. /1
VS VS 0
BIRVIKRAM YADAV I
78 CONTC/0000525/2021 BAIDYANATH PARIDA BHARAT JALLI /1
VS VS 0
AJAYA KUMAR NAYAK I
79 CONTC/0000526/2021 BHAIGA HAIBRU @ MUNDA ADV /1
VS VS 0

SANTOSH KUMAR MISHRA
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80 CONTC/0000527/2021 RATHA KISHORE SAMAL B.MSARANGI /1
VS VS 0
BISWARAJBEHERA I
81 CONTC/0000528/2021 LOKANATH SARANGI ADV /1
VS VS 0
SUSHANTA KUMAR BARIK I
82 CONTC/0000529/2021 MANOJKU.MOHANTA ADV. /1
VS VS 0
PRADEEP KUMAR NAYAK I
83 CONTC/0000530/2021 AWINASH SINGH CHINMAYA KUMAR NAYAK /1
VS VS 0
DINABANDHU SUNDHI I
84 CONTC/0000531/2021 BIRANCHI NARAYAN PARIDA ADV. /1
VS VS 0
SASWAT MISHRA I
85 CONTC/0000532/2021 DR RATNAMANJARI SAMANTA ADV. /1
VS VS 0
ASWINI KUMAR MISHRA I
86 CONTC/0000533/2021 BENUDHAR JENA JAGANNATH SENAPATI /1
VS VS 0
CHITHRA ARUMUGAM Il
87 CONTC/0000534/2021 SACHIKANTA SAMAL ADV /1
VS VS 0
BISHNUPADA SETHI I
88 CONTC/0000535/2021 SAMARENDRA KUMAR MISHRA MANAS PATI /1
Vs VS 0
DRKISSAN KUMAR I
89 CONTC/0000536/2021 AJAYA KUMAR NANDA MANAS PATI /1
VS VS 0
DR. KISSAN KUMAR I
% CONTC/0000537/2021 MURLIDHAR RANA ADV. /1
VS VS 0
DR.NARAHARI MOHARANA I
o1 CONTC/0000538/2021 ALEKHA SETHI ADV /1
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VS VS 0
DR. NARAHARI MOHARANA I
92 CONTC/0000539/2021 MINATI BINDHANI ADV. /1
VS VS 0
STATE OF ODISHA I
93 CONTC/0000540/2021 SURENDRANATH SAHU ADV /1
VS VS 0
DR. BRUNDHA D I
<Y1 CONTC/0000541/2021 SUDARSAN NAG ADV /1
Vs VS 0
SURENDRA KUMAR I
9% CONTC/0000542/2021 BHUBAN BHARASAGARIA @ SAGARIA ADV /1
VS VS 0
SURENDRA KUMAR I
9 CONTC/0000543/2021 TRINATHA KUMAR NAIK ADV. /1
VS VS 0
SANJAY KUMAR SINGH I
97 CONTC/0000544/2021 JAGANNATH SAHU ADV /1
VS Vs 0
SANJAY KUMAR SINGH I
98 CONTC/0000545/2021 NRUSINGHA NATH PRADHAN ADV. /1
Vs VS 0
ABHAY I
%9 CONTC/0000546/2021 KASIM SA ADV /1
VS VS 0
G. MATHI BHATNAN I
100 CRLA/0000047/2021 SIDHANTA MOHANTY @ SAMBHU P.R.SINGH KANTABANIA PS/44 /2017
VS VS 0
STATE OF ODISHA I
101 CRLA/0000048/2021 PRASANT GHADEI N.N.MOHAPATRA ASKA /167 /2013
Vs VS 0
STATE OF ODISHA I
102 CRLA/0000049/2021 DEBENDRA KUMAR SAH @ DEVENDRA SAH RAKESH KUMAR DAS CHOUDWAR /577 /2020

VS

VS
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STATE OF ODISHA I

103 CRLA/0000050/2021 AKASH PRADHAN BYOMAKESH TRIPATHY JHARSUGUDA /705 /2020
VS VS 0
STATE OF ODISHA I

104 CRLA/0000051/2021 KABIRAJKHARSEL AK.SAHOO NAWAPARA /88 /2021
Vs VS 0
STATE OF ODISHA I

105 CRLMA/0000016/2021 M.LINGARAJPATRA ADV. RAMBHA (KHALLIKOTE) /172 /2019
VS VS 0
STATE OF ODISHA I

106 CRLMC/0000087/2021 SK. NIYAMAT HAZARI D.K.NAIK KOREI /205 /2020
VS VS 0
STATE OF ODISHA I

107 CRLM(C/0000088/2021 PURNA CH. DASH BASUDEV PUJARI PARLAKHEMUNDI /152 /2017
VS VS 0
STATE OF ODISHA I

108 CRLM(C/0000089/2021 SK.MAIDULLA @ MAIDULLA SAIKH @ MAY ADMUULSEX RATNA PANDA BINJHARPUR /78 /2008
Vs VS 0
STATE OF ORISSA I

109 CRLMC/0000090/2021 PRAMOD KUMAR SAHOO PRASANTA KUMAR SATAPATHY KHURDA P.S. /90 /2014
VS VS 0
STATE OF ODISHA I

110 CRLMC/0000091/2021 BALABHADRA NAYAK RAMDAS ACHARY 110
VS VS 0
STATE OF ODISHA I

111 CRLMC/0000092/2021 BALARAM NAG MANAS CHAND PAIKMAL /168 /2016
Vs VS 0
STATE OF ORISSA I

112 CRLM(C/0000093/2021 RAMRAJSINGH GOURI MOHAN RATH BARANGA /204 /2020
VS VS 0
STATE OF ODISHA I

113 CRLMC/0000094/2021 PRAPHULA DIGAL ANIRUDHA DAS BALLIGUDA /132 /2018

VS
STATE OF ORISSA

VS
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114 CRLMC/0000095/2021 JYOTI PRASAD RANSINGH @ JYOTI RANJAN RABISTIGNAIK BEGUNIA P.S. /92 /2020
VS VS 0
STATE OF ODISHA I
115 CRLMC/0000096/2021 SAGAR JENA SURYAKANTA DASH KHALLIKOTE /113 /2017
VS VS 0
STATE OF ODISHA I
116 CRLMC/0000097/2021 SURESH KUMAR PANIGRAHI BISHNU PRASAD PRADHAN 110
VS VS 0
BISWAJT MOHAPATRA I
117 CRLMC/0000098/2021 TUNA BARIK PULAKESH MOHANTY LALBAG /67 /2008
VS VS 0
STATE OF ODISHA I
118 CRLMP/0000132/2021 JEENA JASMINI ROUTRAY @ SAHOO SURESH KUMAR PANDA /10
VS VS 0
STATE OF ODISHA I
119 CRLMP/0000133/2021 ALOK PRADHAN BYOMAKESH TRIPATHY /10
VS VS 0
STATE OF ODISHA I
120 CRLMP/0000134/2021 SRIKANTA SWAIN BYOMAKESH TRIPATHY /10
VS VS 0
STATE OF ODISHA Il
121 CRLMP/0000135/2021 KABITA BEHERA R.K.ROUTRAY /10
VS VS 0
STATE GOVT. I
122 CRLMP/0000136/2021 MAMATA BARIK R.K.ROUTRAY /10
Vs VS 0
STATE GOVT. I
123 CRLMP/0000137/2021 NAUSAD RAHEMAN KHAN D.N.SUBUDHI 110
VS VS 0
CHAKRADHAR PADHI I
124 CRLMP/0000138/2021 KANCHAN BALA MALLIK SUSANTA KUMAR BARAL /10
VS VS 0
THE DIRECTOR GENERAL OF POLICE, CTC I
125 CRLMP/0000139/2021 PRASANTA BEHERA D.NANDA /10
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VS VS 0
STATE OF ODISHA I
126 CRLMP/0000140/2021 SUKANTI SWAIN G.C.MOHANTY 110
VS VS 0
THE STATE OF ODISHA I
127 CRLMP/0000141/2021 TULASI MAHAPATRA @ TULASI DEI N.SAHANI 110
VS VS 0
STATE OF ODISHA I
128 CRLMP/0000142/2021 SHANKAR DAS SIBA PRASAD SETHY /10
Vs VS 0
STATE OF ODISHA I
129 CRLMP/0000143/2021 KABITA DAS AMIYA KUMAR TARAI /10
VS VS 0
THE STATE OF ODISHA I
130 CRLMP/0000144/2021 SARAT CHANDRA SAHU DEBENDRA KUMAR SAHOO (1) 110
VS VS 0
STATE OF ODISHA I
131 CRLMP/0000145/2021 ASHOK KUMAR KANDI SRINIBAS SATAPATHY /10
VS Vs 0
THE STATE OF ODISHA I
132 CRLMP/0000146/2021 MRUTYUNJAYA DASH RAJENDRA NARAYAN ROUT /10
Vs VS 0
THE STATE OF ODISHA I
133 CRLREV/0000024/2021  RAYEESAHMED QUARAISHIE @ QURESHI BHARAT JALLI REAMAL /179 /2020
VS VS 0
STATE OF ODISHA I
134 CRLREV/0000025/2021  BIJAY KUMAR DAS BIJAYA KUMAR RAGADA 110
VS VS 0
STATE OF ODISHA I
135 MACA/0000046/2021 UNITED INDIA INSURANCE COMPANY LIMITEDIBRAT SATPATHY /1
Vs VS 0
VINAY SANKAR CHOUDHURY I
136 MACA/0000047/2021 JBANANANDA SAHOO ANTARYAMI DASH /1

VS

VS
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PRAFULLA KU.PRADHAN Il
137 MACA/0000048/2021 THE DIVISIONAL MANAGER, UNITED INDIA INSYRANISE GDMPANY LTD. /1
VS VS 0
GOMATI NAG I
138 MACA/0000049/2021 BIKRAM PRASAD ANANGA KUMAR OTTA /1
VS VS 0
THE DIVISIONAL MANAGER, D.O-11, M/S ORIENTAL INSURANCE CO. LTD. I
139 MATA/0000004/2021 SANJULATA DAS B.DASH /1
VS VS 0
SUSANTA KUMAR SAHU I
140 RVWPET/0000016/2021  M/S. BISWABHARATI CONSTRUCTION AND ESGINESRIAIEM OHANTY /1
VS VS 0
M/S. GARUDADWAJA STRUCTURES LIMITED Il
141 RVWPET/0000017/2021  STATE OF ODISHA ADDL.GOVT.ADVOCATE /1
VS VS 0
PRADYUMNA KUMAR PATI I
142 TRP(C)/0000020/2021 JALIRANI SINGH KALPATARU MISHRA /1
Vs VS 0
NIHAR RANJAN DAS I
143 TRP(C)/0000021/2021 SABITA MOHARANA @ MOHAPATRA BHAGABAT PRASAD RATH /1
VS VS 0
SATYAJT MOHAPATRA I
144 WA/0000076/2021 STATE OF ODISHA SENIOR STANDING COUNSEL (SAND ME) /1
VS VS 0
DEVI PRASAD RATH I
145 WA/0000077/2021 STATE OF ODISHA SENIOR STANDING COUNSEL (SAND ME) /1
VS VS 0
GADADHARA SENAPATI I
146 WA/0000078/2021 DIRECTOR GENERAL OF TRAINING AND COORDINA TOXT BORABZMNIEHU ACADEMY OF ADMINISTRATION
VS VS 0
LAXMAN NAIK I
147 WA/0000079/2021 THE COMMISSIONER OF CT AND GST, ODISHADDL. GOVT. ADV. /1
VS VS 0
SANATAN BAL Il

Page 13/48



ORISSA HIGH COURT

FILING REPORT ASON :22/01/2021

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
148 WA/0000080/2021 THE COMMISSIONER OF CT AND GST ,0DISHADDL. GOVT.ADVOCATE /1
VS VS 0
PANCHANAN DALAI I
149 WP(C)/0002618/2021 APOLLO HOSPITAL KARMACHARI SANGHA SATYABRATA MOHANTY /1
VS VS 0
STATE OF ODISHA I
150 WP(C)/0002619/2021 ANANTA KUMAR NAIK@ NAYAK DHARMENDRA SETHY /1
VS VS 0
STATE OF ODISHA I
151 WP(C)/0002620/2021 MIHIR KUMAR MOHAPATRA SUMITRA MOHANTY /1
VS VS 0
STATE OF ODISHA I
152 WP(C)/0002621/2021 HEMANTA KUMAR SAHOO BIRAJA PRASANNA SATAPATHY /1
VS VS 0
STATE OF ODISHA I
153 WP(C)/0002622/2021 MITU NAIK BIRAJA PRASANNA SATAPATHY /1
VS VS 0
STATE OF ODISHA I
154 WP(C)/0002623/2021 MAKARA SAHOO RABI NARAYAN BEHERA /1
VS VS 0
SUKO ORAMIN Il
155 WP(C)/0002624/2021 JYOTIRMAYEE NAYAK ANIL KUMAR DAS /1
VS VS 0
ODISHA INFORMATION COMMNR. I
156 WP(C)/0002625/2021 JYOTIRMAYEE NAYAK ANIL KUMAR DAS /1
Vs VS 0
ODISHA INFORMATION COMMNR. I
157 WP(C)/0002626/2021 GOPAL PADHAN SURENDRA KU.GARTIA /1
VS VS 0
STATE OF ODISHA I
158 WP(C)/0002627/2021 PRAMODA BHOKTA L.K.MOHANTY /1
VS VS 0
STATE OF ODISHA I
159 WP(C)/0002628/2021 HARAMAHAN SAMANTARAY C.RPATTNAIK /1
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VS VS 0
STATE OF ODISHA I
160 WP(C)/0002629/2021 M/SANUKUL BHANDAR BAMADEV BARAL /1
VS VS 0
THE AUTHORISED OFFICER CUM C.M.BANK OF BARODA I
161 WP(C)/0002630/2021 GOVERNING BODY OF BISWA BHARATI PLUS TKVM@GBENICE RESIDENTIAL HSC. /1
VS VS 0
STATE OF ODISHA I
162 WP(C)/0002631/2021 ABHIMANYU DAS SATYABRATA MOHANTY (1) /1
Vs VS 0
STATE OF ODISHA I
163 WP(C)/0002632/2021 PRAFULLA KUMAR JENA SATYABRATA MOHANTY 1 /1
VS VS 0
STATE OF ODISHA I
164 WP(C)/0002633/2021 AKSHAYA KUMAR ACHARYA SATYABRATA MOHANTY (1) /1
VS VS 0
STATE OF ODISHA I
165 WP(C)/0002634/2021 BIPIN BIHARI NAYAK SATYABRATA MOHANTY 1 /1
VS Vs 0
STATE OF ODISHA I
166 WP(C)/0002635/2021 PITABAS PRADHAN SATYABRATA MOHANTY (1) /1
Vs VS 0
STATE OF ODISHA I
167 WP(C)/0002636/2021 ASHOK KUMAR MAHAKUD SATYABRATA MOHANTY 1 /1
VS VS 0
STATE OF ODISHA I
168 WP(C)/0002637/2021 BENUDHAR SAHU SATYABRATA MOHANTY (1) /1
VS VS 0
STATE OF ODISHA I
169 WP(C)/0002638/2021 SUBASH CHANDRA DAS SATYABRATA MOHANTY 1 /1
Vs VS 0
STATE OF ODISHA I
170 WP(C)/0002639/2021 SAILA BHAINSA SATYABRATA MOHANTY (1) /1

VS

VS
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STATE OF ODISHA

I

171 WP(C)/0002640/2021 UPENDRA KUMAR PANDA SATYABRATA MOHANTY 1 /1
VS VS 0
STATE OF ODISHA I
172 WP(C)/0002641/2021 SANJEEB KUMAR DAS SATYABRATA MOHANTY 1 /1
VS VS 0
STATE OF ODISHA I
173 WP(C)/0002642/2021 JOGENDRA MAJHI SITI KANT MISHRA /1
VS VS 0
STATE ELECTION COMMISSION,ODISHA I
174 WP(C)/0002643/2021 DURGAPRASAD PADHY M.R.DHAL /1
VS VS 0
COLLECTOR, GANJAM Il
175 WP(C)/0002644/2021 BISWAJT JENA BIRAJA PRASANNA DAS /1
VS VS 0
STATE OF ODISHA I
176 WP(C)/0002645/2021 SUKANTI NAYAK G.N.MISHRA /1
Vs VS 0
TAHASILDAR, PIPILI I
177 WP(C)/0002646/2021 JAYANTI PANDA KAMALAKANTA MOHANTY /1
VS VS 0
STATE OF ODISHA I
178 WP(C)/0002647/2021 SRIKARA DHARUA G.N.MISHRA /1
VS VS 0
COMMNR.OF ENDOWMENT, ODISHA I
179 WP(C)/0002648/2021 DANDAPANI JENA KHIROD K. ROUT /1
VS VS 0
STATE OF ODISHA I
180 WP(C)/0002649/2021 JAMESH BALIARSINGH KABIR KUMAR JENA /1
VS VS 0
STATE OF ODISHA I
181 WP(C)/0002650/2021 JOGESWAR BATKAR KABIR KUMAR JENA /1
VS VS 0

STATE OF ODISHA
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182 WP(C)/0002651/2021 SABITA MALLICK KABIR KUMAR JENA /1
VS VS 0
STATE OF ODISHA I
183 WP(C)/0002652/2021 KABI CHANDRA DIGAL KABIR KUMAR JENA /1
VS VS 0
STATE OF ODISHA I
184 WP(C)/0002653/2021 SUKANT! PRADHAN KABIR KUMAR JENA /1
VS VS 0
STATE OF ODISHA I
185 WP(C)/0002654/2021 DHANSINGH PATRA KABIR KUMAR JENA /1
VS VS 0
STATE OF ODISHA I
186 WP(C)/0002655/2021 MANJARI PRADHAN KABIR KUMAR JENA /1
VS VS 0
STATE OF ODISHA I
187 WP(C)/0002656/2021 SANUJA PATAMAJHI KABIR KUMAR JENA /1
VS VS 0
STATE OF ODISHA I
188 WP(C)/0002657/2021 RASMITA MALLICK KABIR KUMAR JENA /1
VS VS 0
STATE OF ODISHA Il
189 WP(C)/0002658/2021 PURNA CHANDRA SABARA KABIR KUMAR JENA /1
VS VS 0
STATE OF ODISHA I
190 WP(C)/0002659/2021 SASMITA MAJHI KABIR KUMAR JENA /1
Vs VS 0
STATE OF ODISHA I
101 WP(C)/0002660/2021 KUMARMANI PATRA KABIR KUMAR JENA /1
VS VS 0
STATE OF ODISHA I
192 WP(C)/0002661/2021 MAHADEB PATRA KABIR KUMAR JENA /1
VS VS 0
STATE OF ODISHA I
193 WP(C)/0002662/2021 GITANJALI MALLICK KABIR KUMAR JENA /1
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VS VS 0
STATE OF ODISHA I
194 WP(C)/0002663/2021 BINAY KUMAR MALLA TUSAR KUMAR MISHRA /1
VS VS 0
STATE OF ODISHA I
195 WP(C)/0002664/2021 SANGITA ADHA DILLIPKU. PATTANAYAK /1
VS VS 0
STATE OF ODISHA I
196 WP(C)/0002665/2021 KARPURA PATEL DILLIPKU. PATTNAYAK /1
Vs VS 0
STATE OF ODISHA I
197 WP(C)/0002666/2021 KAUSALYA SEN DILLIPKU. PATTNAYAK /1
VS VS 0
STATE OF ODISHA I
198 WP(C)/0002667/2021 PARBATI DEY DILLIPKU. PATTANAYAK /1
VS VS 0
STATE OF ODISHA I
199 WP(C)/0002668/2021 KABITA DASH DILLIPKU. PATTNAYAK /1
VS Vs 0
STATE OF ODISHA I
200 WP(C)/0002669/2021 UDAYA KANTI PATEL DILLIPKU. PATTANAYAK /1
Vs VS 0
STATE OF ODISHA I
201 WP(C)/0002670/2021 DIPAK BARA@ DEEPAK BAR RAJENDRA KUMAR DASH /1
VS VS 0
STATE OF ODISHA I
202 WP(C)/0002671/2021 PURNA CHANDRA BARAL S.C.SAMANTARAY /1
VS VS 0
THE GM, EAST COAST RAILWAY I
203 WP(C)/0002672/2021 BANDANA NAYAK ANANTA PRASAD MISHRA /1
Vs VS 0
STATE OF ODISHA I
204 WP(C)/0002673/2021 SASMITA BEHERA ANANTA PRASAD MISHRA /1

VS

VS
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STATE OF ODISHA Il
205 WP(C)/0002674/2021 MANASI DASH ANANTA PRASAD MISHRA /1
VS VS 0
STATE OF ODISHA I
206 WP(C)/0002675/2021 PADMARAM SA BIJAYA KUMAR PATTANAIK /1
VS VS 0
STATE OF ODISHA I
207 WP(C)/0002676/2021 HARAPRASAD SWAIN BIJAYA KUMAR PATTANAIK /1
VS VS 0
STATE OF ODISHA I
208 WP(C)/0002677/2021 GIRIJA PRASAD BARIK K.K.SWAIN /1
VS VS 0
STATE OF ODISHA Il
209 WP(C)/0002678/2021 AJAYA DAS K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
210 WP(C)/0002679/2021 UPENDRA PRASAD DAS SUBHRANSU BHUSAN MOHANTY /1
Vs VS 0
STATE OF ODISHA I
211 WP(C)/0002680/2021 SURATA PRADHAN BHASKAR SAMANTRAY /1
VS VS 0
STATE OF ODISHA I
212 WP(C)/0002681/2021 MANORANJAN MAHAKUD SUBHRANSU BHUSAN MOHANTY /1
VS VS 0
STATE OF ODISHA I
213 WP(C)/0002682/2021 SURATA PRADHAN BHASKAR SAMANTARAY /1
VS VS 0
STATE OF ODISHA I
214 WP(C)/0002683/2021 TAPASWINI PATEL SURYA NARAYAN SATAPATHY /1
VS VS 0
STATE OF ODISHA I
215 WP(C)/0002684/2021 SURATA PRADHAN BHASKAR SAMANTARAY /1
VS VS 0

STATE OF ODISHA
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216 WP(C)/0002685/2021 SASHADEB DEHURI BHASKAR SAMANTARAY /1
VS VS 0
STATE OF ODISHA I
217 WP(C)/0002686/2021 KUNTALA DEHURI BHASKAR SAMANTARAY /1
VS VS 0
STATE OF ODISHA I
218 WP(C)/0002687/2021 KEDAR MALLICK DINABANDHU NAYAK /1
VS VS 0
THE COMMNR. OF LR AND S, ODISHA I
219 WP(C)/0002688/2021 RAMESH CHANDRA SWAIN T.K.BISWAL /1
VS VS 0
STATE OF ODISHA I
220 WP(C)/0002689/2021 RABINDRA RATHA DINABANDHU NAYAK /1
VS VS 0
THE COMMNR. OF LR AND S, ODISHA I
221 WP(C)/0002690/2021 RATNAKAR SAMAL PRADEEP KUMAR DAS /1
VS VS 0
STATE OF ODISHA I
222 WP(C)/0002691/2021 THE UTKAL WEAVERS COOPERATIVE SPINNIFEMN. KSIMAR BISWAL /1
VS VS 0
DIVISIONAL MANAGER OFDC, LTD Il
223 WP(C)/0002692/2021 RADHESHYAM PRASAD PATEL BHAKTA RANJAN BARIK /1
VS VS 0
STATE OF ODISHA I
224 WP(C)/0002693/2021 KALPANA MUTHAI RAMAKANTA PANDA /1
Vs VS 0
STATE OF ODISHA I
225 WP(C)/0002694/2021 BHAGABAN MUNDA PABITRA KUMAR NAYAK /1
VS VS 0
STATE OF ODISHA I
226 WP(C)/0002695/2021 BIMAL KUMAR SAHOO MANORANJAN KAR /1
VS VS 0
STATE OF ODISHA I
227 WP(C)/0002696/2021 BANABIHARI HOTA SUKANTA KUMAR MISHRA /1
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VS VS 0
STATE OF ODISHA I
228 WP(C)/0002697/2021 NILAKANTHA DAS SUBASH CHANDRA PUSPALAKA /1
VS VS 0
STATE OF ODISHA I
229 WP(C)/0002698/2021 PADMANAV LENKA TUSHAR KANTA NAYAK /1
VS VS 0
STATE OF ODISHA I
230 WP(C)/0002699/2021 NARAYAN MOHANTY SURYA NARAYAN PATNAIK /1
Vs VS 0
STATE OF ODISHA I
231 WP(C)/0002700/2021 GADADHAR MISHRA SUBASH CHANDRA PUSPALAKA /1
VS VS 0
STATE OF ODISHA I
232 WP(C)/0002701/2021 RABINARAYAN SWAIN SONITA BISWAL /1
VS VS 0
STATE OF ODISHA I
233 WP(C)/0002702/2021 JOGAMAYA DASH SUBASH CHANDRA PUSPALAKA /1
VS Vs 0
STATE OF ODISHA I
234 WP(C)/0002703/2021 CHANDRA SEKHAR DHADA MANOJKUMAR MOHANTY /1
Vs VS 0
STATE OF ODISHA I
235 WP(C)/0002704/2021 KAILSH CHANDRA PANDA SUBASH CHANDRA PUSPALAKA /1
VS VS 0
UNION OF INDIA I
236 WP(C)/0002705/2021 PRAKASH SENAPATI MANOJKUMAR MOHANTY /1
VS VS 0
STATE OF ODISHA I
237 WP(C)/0002706/2021 DILLIPKUMAR DAS SD.DAS /1
Vs VS 0
STATE OF ODISHA I
238 WP(C)/0002707/2021 BALU TENTULIPADIA TRILOCHAN NANDA /1

VS

VS
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UNION OF INDIA I
239 WP(C)/0002708/2021 M/S. BRIGHT STAR PLASTIC INDUSTRIES ~ PRANAYA KISHORE HARICHANDAN /1
VS VS 0
STATE OF ODISHA I
240 WP(C)/0002709/2021 KISHORE KUMAR BEHERA AMIYA KUMAR TARAI /1
Vs VS 0
THE STATE OF ODISHA I
241 WP(C)/0002710/2021 TRILOCHAN SARANGI BRUNDABAN ROUT /1
VS VS 0
STATE OF ODISHA I
242 WP(C)/0002711/2021 KAILASH CHANDRA PANDA SUBASH CHANDRA PUSPALAKA /1
VS VS 0
UNION OF INDIA I
243 WP(C)/0002712/2021 TARANI BALABANTARAY SIDHARTHA DAS /1
VS VS 0
STATE OF ODISHA I
244 WP(C)/0002713/2021 MILITA JENA JK.KHANDAYATRAY /1
Vs VS 0
STATE OF ODISHA I
245 WP(C)/0002714/2021 TRINATH SWAIN SIDHARTHA DAS /1
VS VS 0
STATE OF ODISHA I
246 WP(C)/0002715/2021 JADUMANI MAHANTA BISWAJT JENA /1
VS VS 0
STATE OF ODISHA I
247 WP(C)/0002716/2021 TAPASWINI PATTNAIK PRASANNA KUMAR BHUYAN /1
Vs VS 0
STATE OF ODISHA I
248 WP(C)/0002717/2021 GAURAV MODI C.K.AGRAWAL /1
VS VS 0
STATE OF ODISHA I
249 WP(C)/0002718/2021 SOUDAMINI DEVI PRAVASH CH.JENA /1

VS
COLLECTOR, PURI

VS
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250 WP(C)/0002719/2021 DUSMANTA KUMAR SETHY KRISHNA CHANDRA SAHU /1
VS VS 0
STATE OF ODISHA I
251 WP(C)/0002720/2021 SABITARANI JAGADEB A.C.BEHERA /1
VS VS 0
STATE OF ODISHA I
252 WP(C)/0002721/2021 K.SOVEN KUMAR PATRO BUDHADEV ROUTRAY /1
VS VS 0
STATE OF ODISHA I
253 WP(C)/0002722/2021 MANJIT KUMAR SALUJA ASHISKUMAR MISHRA /1
VS VS 0
THE COLLECTOR, BALANGIR I
254 WP(C)/0002723/2021 SABITA SAHU K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
255 WP(C)/0002724/2021 RAM KHOSHALA SASWATI MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
256 WP(C)/0002725/2021 SAPAN KUMAR BEHERA K.K.SWAIN /1
VS VS 0
STATE OF ODISHA Il
257 WP(C)/0002726/2021 MANOJKUMAR PRADHAN K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
258 WP(C)/0002727/2021 STATE OF ODISHA SENIOR STANDING COUNSEL (S AND ME) /1
Vs VS 0
PINTU BISWAS I
259 WP(C)/0002728/2021 SANTOSH KUMAR BEHERA K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
260 WP(C)/0002729/2021 SUMANTA MOHANTY K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
261 WP(C)/0002730/2021 JAGADISH CHANDRA SAHU K.K.SWAIN /1
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VS VS 0
STATE OF ODISHA I
262 WP(C)/0002731/2021 PANKAJINI SATPATHY K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
263 WP(C)/0002732/2021 STATE OF ODISHA SENIOR STANDING COUNSEL (S AND ME) /1
VS VS 0
KHOKAN BISWAS I
264 WP(C)/0002733/2021 NILANCHAL NAYAK K.K.SWAIN /1
Vs VS 0
STATE OF ODISHA I
265 WP(C)/0002734/2021 SANTOSH KUMAR PRADHAN K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
266 WP(C)/0002735/2021 SADANANDA PANIGRAHI SACHIDANANDA NAYAK /1
VS VS 0
THE CHIEF MANAGER, UNITED INDIA INSURANCE CO. LTD. I
267 WP(C)/0002736/2021 SHREE BALAJ ENGICONSLTD. BIJAY KUMAR MOHANTY /1
VS Vs 0
ENGINEER IN CHIEF (CIVIL) I
268 WP(C)/0002737/2021 SHREE BALAJ ENGICONSLTD. BIJAY KUMAR MOHANTY /1
Vs VS 0
ENGINEER IN CHIEF (CIVIL) I
269 WP(C)/0002738/2021 BATA KRISHNA JENA RUDRA NARAYAN PARIJA /1
VS VS 0
STATE OF ODISHA I
270 WP(C)/0002739/2021 SHREE BALAJ ENGICONSLTD. BIJAY KUMAR MOHANTY /1
VS VS 0
ENGINEER IN CHIEF (CIVIL) I
271 WP(C)/0002740/2021 SHREE BAJAJ ENGICONS PVT.LTD BIJAY KUMAR MOHANTY /1
Vs VS 0
ENGINEER IN CHIEF (CIVIL) I
272 WP(C)/0002741/2021 HATAKISHORE BEHERA BIBHUTI BHUSAN MISHRA /1

VS

VS
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STATE OF ODISHA I
273 WP(C)/0002742/2021 SHREE BALAJ ENGICONSPVT.LTD BIJAY KUMAR MOHANTY /1
VS VS 0
ENGINEER IN CHIEF (CIVIL) I
274 WP(C)/0002743/2021 STATE OF ODISHA ADDL.GOVT.ADVOCATE /1
Vs VS 0
GOURI KUMAR PANDA I
275 WP(C)/0002744/2021 SARAT CHANDRA MOHAPATRA PRAFULLA KUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
276 WP(C)/0002745/2021 STATE OF ODISHA ADDL.GOVT.ADVOCATE /1
VS VS 0
M/S.MAHANADI COALFIELDSLTD. I
277 WP(C)/0002746/2021 MANOJKUMAR KULADEEP PRAFULLA KUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
278 WP(C)/0002747/2021 DHARANIDHAR SAMAL PRAFULLA KUMAR MOHAPATRA /1
Vs VS 0
STATE OF ODISHA I
279 WP(C)/0002748/2021 KADAMBINI PAHI SHARMISTHA SAMAL /1
VS VS 0
STATE OF ODISHA I
280 WP(C)/0002749/2021 GADADHAR DIXIT PRAFULLA KUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
281 WP(C)/0002750/2021 BIBHUTI BHUSAN PALEI SHARMISTHA SAMAL /1
Vs VS 0
STATE OF ODISHA I
282 WP(C)/0002751/2021 TRILOCHAN NAYAK SHARMISTHA SAMAL /1
VS VS 0
STATE OF ODISHA I
283 WP(C)/0002752/2021 PRAFULLA KUMAR NAYAK BANABIHARI RAY /1

VS
STATE OF ODISHA

VS
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284 WP(C)/0002753/2021 SITAKANTA MAHAPATRA SPATTANAIK /1
VS VS 0
STATE OF ODISHA I
285 WP(C)/0002754/2021 UGRESAN KISAN ANWESHA DAS /1
VS VS 0
L.A.O. AND C.A. CUM TAHASILDAR, BARKOTE I
286 WP(C)/0002755/2021 RAMAKANTA JENA MAMATA MISHRA /1
VS VS 0
STATE OF ODISHA I
287 WP(C)/0002756/2021 SUBASH CHANDRA MOHANTY SK.BHANJADEO /1
VS VS 0
STATE OF ODISHA I
288 WP(C)/0002757/2021 GHASIRAM PANA @ NAIK ANWESHA DAS /1
VS VS 0
L.A.O. AND C.A. CUM TAHASILDAR, BARKOTE I
289 WP(C)/0002758/2021 SUKANTA KUMAR BEHURA RAGHUNATH DAS MOHAPATRA /1
VS VS 0
AJAYA KUMAR NAYAK I
290 WP(C)/0002759/2021 PRATAP CHANDRA PARIDA KANANBALA ROY CHOUDHURY /1
VS VS 0
STATE OF ODISHA Il
291 WP(C)/0002760/2021 PRATAP CHANDRA PARIDA KANANBALA ROY CHOUDHURY /1
VS VS 0
STATE OF ODISHA I
292 WP(C)/0002761/2021 MANJULATA NAYAK DIPTI RANJAN BHOKTA /1
Vs VS 0
STATE OF ODISHA I
203 WP(C)/0002762/2021 GOLAKHA BIHARI PATRA D.R.BEHERA /1
VS VS 0
STATE OF ODISHA I
294 WP(C)/0002763/2021 PURANDAR SUNA RASHMI KANTA ACHARYA /1
VS VS 0
THE STATE OF ODISHA I
295 WP(C)/0002764/2021 KIRAN RANA SUSANTA KUMAR NAYAK /1
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VS VS 0
STATE OF ODISHA I
296 WP(C)/0002765/2021 SUDHIR KUMAR PANDA SIDHESWAR MALLIK /1
VS VS 0
STATE OF ODISHA I
297 WP(C)/0002766/2021 ARUN KUMAR NAYAK PRAVAT KUMAR MOHANTY /1
VS VS 0
URMILA NAYAK I
298 WP(C)/0002767/2021 DEBI PRASAD BINDHANI SUJATA JENA /1
Vs VS 0
MANAS! PARIDA @ BINDHANI I
299 WP(C)/0002768/2021 SRI SRI JAGANNATH MAHAPRABHU TEMPLE GRUBERGA BEBARI JENA /1
VS VS 0
THE COMMNR.OF ENDOWMENTS, ODISHA I
300 WP(C)/0002769/2021 BASANTI SAHOO K.C.SAHOO /1
VS VS 0
JOINT DIRECTOR TECHNICAL, NATIONAL HEALTH MISSION I
301 WP(C)/0002770/2021 SASMITA KHILAR PRAFULLA KUMAR MOHAPATRA /1
VS Vs 0
STATE OF ODISHA I
302 WP(C)/0002771/2021 PALLABI MOHANTY PRAFULLA KUMAR MOHAPATRA /1
Vs VS 0
STATE OF ODISHA I
303 WP(C)/0002772/2021 DEEPAK KUMAR SETHI SATYAJIT BEHERA /1
VS VS 0
STATE OF ODISHA I
304 WP(C)/0002773/2021 TUKUNA BHOI PRASANNA KUMAR DASH /1
VS VS 0
STATE OF ODISHA I
305 WP(C)/0002774/2021 SATYANARAYAN SWAIN DURGESH NARAYAN RATH /1
Vs VS 0
STATE OF ODISHA I
306 WP(C)/0002775/2021 NIRANJAN SWAIN DURGA PRASAD DHAL /1

VS

VS
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ODISHA POWER GENERATION CORP. LTD. Il
307 WP(C)/0002776/2021 BRAJA KISHORE MOHAPATRA DURGESH NARAYAN RATH /1
VS VS 0
STATE OF ODISHA I
308 WP(C)/0002777/2021 VISION SPRING PRASANTA KUMAR SATAPATHY /1
VS VS 0
STATE OF ODISHA I
309 WP(C)/0002778/2021 SARBESWAR RAJA NIRANJAN PANDA /1
VS VS 0
STATE OF ODISHA I
310 WP(C)/0002779/2021 PRADEEP KUMAR TRIPATHY BIRAJA PRASANNA SATAPATHY /1
VS VS 0
COLLECTOR AND DM, BHADRAK Il
311 WP(C)/0002780/2021 BADRI NARAYAN SATAPATHY BISWA PRAKASH DHAL /1
VS VS 0
STATE OF ODISHA I
312 WP(C)/0002781/2021 MAKHANU KAIBARTTA AK.SAHOO /1
Vs VS 0
STATE OF ODISHA I
313 WP(C)/0002782/2021 BISWAJAYA DAGARA PRAVASH CH. JENA /1
VS VS 0
DIRECTOR, WATCO I
314 WP(C)/0002783/2021 PRAJA RANJAN MEHER NIRANJAN LENKA /1
VS VS 0
STATE OF ODISHA I
315 WP(C)/0002784/2021 SURENDRA BHOSAGAR NIRANJAN LENKA /1
VS VS 0
STATE OF ODISHA I
316 WP(C)/0002785/2021 SUSIL KUMAR MOHAPATRA ASHOK KUMAR ROUT /1
VS VS 0
R.T.0.CUTTACK I
317 WP(C)/0002786/2021 SUSIL KUMAR MOHAPATRA ASHOK KUMAR ROUT /1
VS VS 0
RT.0.CUTTACK Il
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318 WP(C)/0002787/2021 ST. XAVIERS SCHOOL, JAJPUR ROAD SIDHARTHA MISHRA 1 /1
VS VS 0
STATE OF ODISHA I
319 WP(C)/0002788/2021 SUSIL KUMAR MOHAPATRA ASHOK KUMAR ROUT /1
VS VS 0
RT.O.CUTTAK I
320 WP(C)/0002789/2021 SUSIL KUMAR MOHAPATRA ASHOK KUMAR ROUT /1
VS VS 0
STATE OF ODISHA I
321 WP(C)/0002790/2021 SUSIL KUMAR MOHAPATRA ASHOK KUMAR ROUT /1
VS VS 0
R.T.0. CUTTACK I
322 WP(C)/0002791/2021 GUNANIDHI KISAN ANWESHA DAS /1
VS VS 0
L.A.O. AND C.A. CUM TAHASILDAR, BARKOTE I
323 WP(C)/0002792/2021 THE SECY., M/S. PAHARSIRIGIDA PACSLTD. B.MOHANTY /1
VS VS 0
BANDOBASTA SAHU I
324 WP(C)/0002793/2021 SUDHI RANJAN MOHAPATRA BRAJA MOHAN SARANGI /1
VS VS 0
REGIONAL MANAGER, RBI BBSR Il
325 WP(C)/0002794/2021 DEBASIS BEHERA BRAJA MOHAN SARANGI /1
VS VS 0
RT.0.BBSR I
326 WP(C)/0002795/2021 MOHAMMAD FIROZ BRAJA MOHAN SARANGI /1
Vs VS 0
R.T.0.SUNDARGARH I
327 WP(C)/0002796/2021 NRUSINGHA CH. PRADHAN AMIT PRASAD BOSE /1
VS VS 0
STATE OF ODISHA I
328 WP(C)/0002797/2021 MOHAMMAD FIROZ BRAJA MOHAN SARANGI /1
VS VS 0
R.T.0.SUNDARGARH I
329 WP(C)/0002798/2021 DR. SUJATA MISHRA SAMEER KUMAR DAS /1
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VS VS 0
STATE OF ODISHA I
330 WP(C)/0002799/2021 MOHAMMAD FIROZ BRAJA MOHAN SARANGI /1
VS VS 0
R.T.O.SUNDARGARH I
331 WP(C)/0002800/2021 SOUMYA RANJAN PANDA BRAJA MOHAN SARANGI /1
VS VS 0
R.T.O.CHANDIKHOLE I
332 WP(C)/0002801/2021 SOUMYA RANJAN PANDA BRAJA MOHAN SARANGI /1
Vs VS 0
R.T.O.KEONJHAR I
333 WP(C)/0002802/2021 DEVIDUTTA BISWAJEEWAN MISHRA SAMEER KUMAR DAS /1
VS VS 0
STATE OF ODISHA I
334 WP(C)/0002803/2021 MANJAYA KUMAR BRAJA MOHAN SARANGI /1
VS VS 0
R.T.O.KEONJHAR I
335 WP(C)/0002804/2021 SOUMYA RANJAN PANDA BRAJA MOHAN SARANGI /1
VS Vs 0
R.T.O.CHANDIKHOLE I
336 WP(C)/0002805/2021 KUNJA BIHARI PRADHAN BRAJA MOHAN SARANGI /1
Vs VS 0
R.T.0.KHORDHA I
337 WP(C)/0002806/2021 CHAKRADHAR MOHANTY M/S.G.CHAITANYA /1
VS VS 0
STATE OF ODISHA I
338 WP(C)/0002807/2021 SAROJINI MOHAPATRA SIBA PRASAD PATI /1
VS VS 0
STATE OF ODISHA I
339 WP(C)/0002808/2021 GYANA RANJAN PATTNAIK M/S.SHIB SHANKAR MOHANTY /1
Vs VS 0
STATE OF ODISHA I
340 WP(C)/0002809/2021 ASHOK KUMAR DAS SIBA PRASAD PATI /1

VS

VS
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STATE OF ODISHA I
341 WP(C)/0002810/2021 KASTURI PATTANAYAK AKSHAYA KUMAR PANDEY /1
VS VS 0
STATE OF ODISHA I
342 WP(C)/0002811/2021 SABITRI MOHANTY M/S.RAMESH CHANDRA OJHA /1
Vs VS 0
STATE OF ODISHA I
343 WP(C)/0002812/2021 AJAYA KUMAR NAYAK R.P.DALAI /1
VS VS 0
STATE OF ODISHA I
344 WP(C)/0002813/2021 RASMITA KUMARI BEHERA AKSHAYA KUMAR PANDEY /1
VS VS 0
STATE OF ODISHA I
345 WP(C)/0002814/2021 RESHMA BEHERA /1
VS VS 0
BHABANI SANKAR CHAYANI OAS I
346 WP(C)/0002815/2021 SCHOOL MANAGING COMMITTE UTTARK HA WR3 MRIMARYNGSR OBISH /1
Vs VS 0
STATE OF ODISHA I
347 WP(C)/0002816/2021 CHINTAMANI BHOI UPENDRA KUMAR SAMAL /1
VS VS 0
MCL I
348 WP(C)/0002817/2021 SANJULATA PRADHAN AKSHAYA KUMAR PANDEY /1
VS VS 0
STATE OF ODISHA I
349 WP(C)/0002818/2021 PRITISH PATNAIK M/S.JASHOBANTA DASH /1
Vs VS 0
COLLECTOR,KORAPUT I
350 WP(C)/0002819/2021 SANJAYA BIHARI SRRATH /1
VS VS 0
STATE OF ODISHA I
351 WP(C)/0002820/2021 RAGHUNATH BEHERA PRAFULLA KUMAR RATH /1

VS
STATE OF ODISHA

VS
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352 WP(C)/0002821/2021 NANDALAL PANDIT M/S.JASHOBANTA DASH /1
Vs VS 0
STATE OF ODISHA I
353 WP(C)/0002822/2021 AJAY KUMAR JHA SUJATA DASH /1
VS VS 0
THE G.M, GMTD, BSNL I
354 WP(C)/0002823/2021 BHAGABATI TRIPATHY @ BHAGAWAN TRIPAURENDRA KUMAR SAMAL /1
VS VS 0
OlIDC(IDCO) I
355 WP(C)/0002824/2021 BANTI KUMAR ARUK K.P.MISHRA /1
VS VS 0
UTKAL UNIVERSITY,BBSR I
356 WP(C)/0002825/2021 ARJUN BEHERA PRONOY MOHANTY /1
Vs VS 0
STATE OF ODISHA I
357 WP(C)/0002826/2021 M/S.QUARTZ INFRA AND ENGINEERING PVT IMIS.SWAYAMJT ROUT /1
VS VS 0
M/S.JNDAL INDIA THERMAL POWER LTD I
358 WP(C)/0002827/2021 UMESH PRASAD KAR SIDHESWAR MOHANTY /1
VS VS 0
STATE OF ODISHA I
359 WP(C)/0002828/2021 RADHAMOHAN PATRA KALI PRASANNA MISHRA /1
VS Vs 0
STATE OF ODISHA I
360 WP(C)/0002829/2021 PRADEEP RANJAN MOHAPATRA M/S.JYOTIRMAY GUPTA /1
Vs VS 0
STATE OF ODISHA I
361 WP(C)/0002830/2021 RABI NARAYAN BEHERA M/S.JYOTIRMAY GUPTA /1
VS VS 0
STATE OF ODISHA I
362 WP(C)/0002831/2021 KABIRAJSAHU GYANA RANJAN SETHI /1
VS VS 0
D.G. AND |.G. OF POLICE, ORISSA I
363 WP(C)/0002832/2021 PRAMOD KUMAR PANIGRAHI M/S.JYOTIRMAY GUPTA /1
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STATE OF ODISHA I
364 WP(C)/0002833/2021 PRADEEP KUMAR NAYAK M/S.JYOTIRMAY GUPTA /1
VS VS 0
STATE OF ODISHA I
365 WP(C)/0002834/2021 SM.NIRAYAT PVT.LTD TANMAY MISHRA /1
VS VS 0
DEPUTY COMMISSIONER,PARADEEP CUSTOMS DIVISION I
366 WP(C)/0002835/2021 SUNIL KUMAR NAYAK TK.NAYAK /1
Vs VS 0
STATE OF ODISHA I
367 WP(C)/0002836/2021 KANHU CHARAN ARUKH M/S.JYOTIRMAY GUPTA /1
VS VS 0
STATE OF ODISHA I
368 WP(C)/0002837/2021 BHAGYASHREE PUROHIT DILIPKUMAR SAHU /1
VS VS 0
STATE OF ODISHA I
369 WP(C)/0002838/2021 BAL KRUSHNA PANDA M/S.JYOTIRMAY GUPTA /1
VS Vs 0
STATE OF ODISHA I
370 WP(C)/0002839/2021 M/S. BHUMISHREE CONSULTANCY AND MARRETRODRATCHTRABRIR /1
Vs VS 0
STATE OF ODISHA I
371 WP(C)/0002840/2021 PRASANTA KUMAR MISHRA M/S.JYOTIRMAY GUPTA /1
VS VS 0
STATE OF ODISHA I
372 WP(C)/0002841/2021 PRAMOD KUMAR PATTNAYAK AKSHAYA KUMAR PANDEY /1
VS VS 0
STATE OF ODISHA I
373 WP(C)/0002842/2021 SUDAM CHANDRA MAHAPATRO M/S.JYOTIRMAY GUPTA /1
Vs VS 0
STATE OF ODISHA I
374 WP(C)/0002843/2021 BASUDEB RANA DILIPKUMAR SAHU /1

VS

VS
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STATE OF ODISHA I
375 WP(C)/0002844/2021 BRUNDABAN PRADHANI M/S.JYOTIRMAY GUPTA /1
VS VS 0
STATE OF ODISHA I
376 WP(C)/0002845/2021 BRAJA MOHAN BARAD M/S.JYOTIRMAY GUPTA /1
Vs VS 0
STATE OF ODISHA I
377 WP(C)/0002846/2021 BHIMA BEHERA M/S.JYOTIRMAY GUPTA /1
VS VS 0
STATE OF ODISHA I
378 WP(C)/0002847/2021 MINATI BHOI DILIPKUMAR SAHU /1
VS VS 0
STATE OF ODISHA I
379 WP(C)/0002848/2021 K.SUDARASAN RAO PRAFULLA KUMAR RATH /1
VS VS 0
STATE OF ODISHA I
380 WP(C)/0002849/2021 RABINDRANATH BARIK MANOJKUMAR PATI /1
Vs VS 0
THE COLLECTOR AND D.M., CUTTACK I
381 WP(C)/0002850/2021 M/S. ASHIRBAD INDUSTRIES UMESH CHANDRA MOHANTY /1
VS VS 0
STATE OF ODISHA I
382 WP(C)/0002851/2021 SANATAN SAHOO A.SNANDY /1
VS VS 0
STATE OF ODISHA I
383 WP(C)/0002852/2021 BIDYADHAR BEHERA A.SNANDY /1
Vs VS 0
STATE OF ODISHA I
384 WP(C)/0002853/2021 KSHIROD KUMAR NAYAK AKSHAYANGSHU SE. NANDY /1
VS VS 0
STATE OF ODISHA I
385 WP(C)/0002854/2021 BHAGABAN GHIWALA AKSHYANGSHU SE.NANDY /1

VS
STATE OF ODISHA

VS
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386 WP(C)/0002855/2021 PATHANI KR KANAR MANORANJAN MISHRA, /1
VS VS 0
DIRECTOR BLUE EDGE SECURITY SERVICESPVT,LTD I
387 WP(C)/0002856/2021 KSHIROD KUMAR NAYAK AKSHYANGSHU SE. NANDY /1
VS VS 0
STATE OF ODISHA I
388 WP(C)/0002857/2021 PALASH MANDAL MANORANJAN MISHRA /1
VS VS 0
D.F.O RAINAGAR I
389 WP(C)/0002858/2021 AJAYA KUMAR MAJHI MANORANJAN MISHRA /1
VS VS 0
D.F.0., RAINAGAR I
390 WP(C)/0002859/2021 PARBATI BEHERA MANORANJAN MISHRA /1
VS VS 0
D.F.O RAINAGAR I
301 WP(C)/0002860/2021 TAPAN KUMAR MANDAL MANORANJAN MISHRA /1
VS VS 0
D.F.0.RAINAGAR I
392 WP(C)/0002861/2021 PRASANTA KUMAR BISWAL MANORANJAN MISHRA /1
VS VS 0
D.F.O RAINAGAR Il
393 WP(C)/0002862/2021 M/SARUN UDYODA PVT LTD M/SARUN KUMAR BUDHIA /1
VS VS 0
RTO,BHADRAK I
394 WP(C)/0002863/2021 STATE OF ODISHA ADDL.GOVT.ADVOCATE /1
Vs VS 0
SHIBASHISKAR I
395 WP(C)/0002864/2021 M/S. ARUN UDYODA PVT. LTD. ARUN KUMAR BUDHIA /1
VS VS 0
R.T.0., BHADRAK I
396 WP(C)/0002865/2021 M/SARUN UDYODA PVT LTD M/SARUN KUMAR BUDHIA /1
VS VS 0
RTO,BHADRAK I
397 WP(C)/0002866/2021 M/SARUN UDYODA PVT LTD M/SARUN KUMAR BUDHIA /1
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VS VS 0
RTO,JAJPUR I
398 WP(C)/0002867/2021 M/S. ARUN UDYODA PVT. LTD. ARUN KUMAR BUDHIA /1
VS VS 0
R.T.O., CHANDIKHOL I
399 WP(C)/0002868/2021 M/S.ARUN UDYODA PVT.LTD ARUN KUMAR BUDHIA /1
VS VS 0
THE R.T.0.,BHADRAK I
400 WP(C)/0002869/2021 M/S.ARUN UDYODA PVT LTD M/S.ARUN KUMAR BUDHIA. /1
Vs VS 0
RTO,BHADRAK I
401 WP(C)/0002870/2021 M/S.ARUN UDYODA PVT.LTD ARUN KUMAR BUDHIA /1
VS VS 0
THER.T.O., CHANDIKHOL I
402 WP(C)/0002871/2021 M/S. ARUN UDYODA PVT. LTD. ARUN KUMAR BUDHIA /1
VS VS 0
RT.O., BHADRAK I
403 WP(C)/0002872/2021 M/S.ARUN UDYODA PVT LTD M/S.ARUN KUMAR BUDHIA. /1
VS Vs 0
RTO,BHADRAK I
404 WP(C)/0002873/2021 M/S.ARUN UDYODA PVT.LTD ARUN KUMAR BUDHIA /1
Vs VS 0
THE R.T.0.,CHANDIKHOL I
405 WP(C)/0002874/2021 M/S. ARUN UDYODA PVT. LTD. ARUN KUMAR BUDHIA /1
VS VS 0
RT.0., BHADRAK I
406 WP(C)/0002875/2021 M/S.ARUN UDYODA PVT LTD M/S.ARUN KUMAR BUDHIA. /1
VS VS 0
RTO,KEONJHAR I
407 WP(C)/0002876/2021 M/S.ARUN UDYODA PVT.LTD ARUN KUMAR BUDHIA /1
Vs VS 0
THE R.T.0.,CHANDIKHOL I
408 WP(C)/0002877/2021 M/S. ARUN UDYODA PVT. LTD. ARUN KUMAR BUDHIA /1

VS

VS
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R.T.0., CHANDIKHOL Il
409 WP(C)/0002878/2021 M/SARUN UDYODA PVT LTD M/SARUN KUMAR BUDHIA. /1
VS VS 0
RTO,JAJPUR I
410 WP(C)/0002879/2021 M/SARUN UDYODA PVT.LTD ARUN KUMAR BUDHIA /1
VS VS 0
THE R.T.0.,KEONJHAR I
411 WP(C)/0002880/2021 M/S. ARUN UDYODA PVT. LTD. ARUN KUMAR BUDHIA /1
VS VS 0
R.T.0., KEONJHAR I
412 WP(C)/0002881/2021 M/S.ARUN UDYODA PVT LTD M/S.ARUN KUMAR BUDHIA. /1
VS VS 0
RTO,BHADRAK Il
413 WP(C)/0002882/2021 M/SARUN UDYODA PVT.LTD ARUN KUMAR BUDHIA /1
VS VS 0
THER.T.0.,BHADRAK I
414 WP(C)/0002883/2021 M/S. ARUN UDYODA PVT. LTD. ARUN KUMAR BUDHIA /1
Vs VS 0
R.T.0., KEONJHAR I
415 WP(C)/0002884/2021 M/S.ARUN UDYODA PVT LTD M/S.ARUN KUMAR BUDHIA. /1
VS VS 0
RTO,JAJPUR I
416 WP(C)/0002885/2021 M/SARUN UDYODA PVT.LTD ARUN KUMAR BUDHIA /1
VS VS 0
THE RT.O., KEONJHAR I
417 WP(C)/0002886/2021 M/S. ARUN UDYODA PVT. LTD. ARUN KUMAR BUDHIA /1
VS VS 0
R.T.0., KEONJHAR I
418 WP(C)/0002887/2021 M/SARUN UDYODA PVT LTD M/SARUN KUMAR BUDHIA. /1
VS VS 0
RTO,BHADRAK I
419 WP(C)/0002888/2021 M/S.ARUN UDYODA PVT.LTD ARUN KUMAR BUDHIA /1
VS VS 0

THER.T.O., KEONJHAR
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420 WP(C)/0002889/2021 M/S. ARUN UDYODA PVT. LTD. ARUN KUMAR BUDHIA /1
VS VS 0
R.T.0., KEONJHAR I
421 WP(C)/0002890/2021 M/S.ARUN UDYODA PVT.LTD ARUN KUMAR BUDHIA /1
VS VS 0
THE RT.O., KEONJHAR I
422 WP(C)/0002891/2021 M/S. ARUN UDYODA PVT. LTD. ARUN KUMAR BUDHIA /1
VS VS 0
R.T.0., KEONJHAR I
423 WP(C)/0002892/2021 M/SARUN UDYODA PVT.LTD ARUN KUMAR BUDHIA /1
VS VS 0
THER.T.O., CHANDIKHOL I
424 WP(C)/0002893/2021 M/S. ARUN UDYODA PVT. LTD. ARUN KUMAR BUDHIA /1
VS VS 0
R.T.0., BHADRAK I
425 WP(C)/0002894/2021 M/S. ARUN UDYODA PVT. LTD. ARUN KUMAR BUDHIA /1
VS VS 0
R.T.0., CHANDIKHOL I
426 WP(C)/0002895/2021 M/SARUN UDYODA PVT.LTD ARUN KUMAR BUDHIA /1
VS VS 0
THE R.T.O.CHANDIKHOL Il
427 WP(C)/0002896/2021 M/S. ARUN UDYODA PVT. LTD. ARUN KUMAR BUDHIA /1
VS VS 0
R.T.0., BHADRAK I
428 WP(C)/0002897/2021 MANORAMA SAHOO DEEPALI MAHAPATRA /1
Vs VS 0
STATE OF ODISHA I
429 WP(C)/0002898/2021 M/S. ARUN UDYODA PVT. LTD. ARUN KUMAR BUDHIA /1
VS VS 0
R.T.0., BHADRAK I
430 WP(C)/0002899/2021 RAJENDRA SETHY DEEPALI MAHAPATRA /1
VS VS 0
STATE OF ODISHA I
431 WP(C)/0002900/2021 SUMITRA CHOUDHURY DEEPALI MAHAPATRA /1
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VS VS 0
STATE OF ODISHA I
432 WP(C)/0002901/2021 M/S. ARUN UDYODA PVT. LTD. ARUN KUMAR BUDHIA /1
Vs VS 0
R.T.O., CHANDIKHOL I
433 WP(C)/0002902/2021 BISHWONATH BEHERA DEEPALI MAHAPATRA /1
VS VS 0
STATE OF ODISHA I
434 WP(C)/0002903/2021 PRADYUMNA KUMAR SASMAL DEEPALI MAHAPATRA /1
Vs VS 0
STATE OF ODISHA I
435 WP(C)/0002904/2021 RAKESH KUMAR JENA PRABODHA CH. NAYAK /1
VS VS 0
STATE OF ODISHA I
436 WP(C)/0002905/2021 KSHTRABASI SWAIN DEEPALI MAHAPATRA /1
VS VS 0
STATE OF ODISHA I
437 WPCRL/0000012/2021 PRAMILA SAHU G.SNAMTOAR /10
VS Vs 0
STATE OF ODISHA I
438 ABLAPL/0000926/2021  SIPU BEHERA ADITI HOTA TALCHER TOWN /24 /2021
Vs VS S.D.JM. CIVIL JUDGE (JD), TALCHER(Anugul *)
STATE OF ODISHA GR/0000116/2021
439 ABLAPL/0000927/2021  CHINMAYA ROUT HIMANSHU BHUSAN SUTAR KANAS /7 /2021
VS VS S.D.JM.,PURI(Puri)
STATE OF ODISHA GR/0000126/2021
440 ABLAPL/0000928/2021  MANISH KUMAR SINGH P.R.SINGH JODA /183 /2020
VS VS JM.F.C-CIVIL JUDGE (JD),BARBAIL (Kendujhar)
STATE OF ODISHA GR/0000652/2020
441 ABLAPL/0000929/2021  SUKANTA BEHERA DEEPAK KUMAR SAHOO KENDRAPARA /342 /2020
Vs VS S.D.JM.,KENDRAPARA (Kendrapara *)
STATE OF ODISHA GR/0001899/2020
442 ABLAPL/0000930/2021  PRATAPBARAL GAGAN BIHARI SINGH PATKURA /20 /2021
VS VS S.D.JM.,KENDRAPARA (Kendrapara *)
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STATE OF ODISHA GR/0000082/2021

443 ABLAPL/0000931/2021  RAKESH MALLIK DEEPAK KUMAR SAHOO KENDRAPARA /135 /2017
VS VS S.D.JM. KENDRAPARA (Kendrapara*)
STATE OF ODISHA GR/0001594/2017

444 ABLAPL/0000932/2021 ~ SARFARAZ KHAN L.BHUYAN RAMACHANDAPUR /204 /2020
Vs VS NYAYADHIKARI,GHASIPURA (K endujhar)
STATE OF ODISHA GR/0000416/2020

445 ABLAPL/0000933/2021  BIKRAM BEHERA DEEPAK KUMAR SAHOO KENDRAPARA /342 /2020
VS VS S.D.JM.,KENDRAPARA (Kendrapara *)
STATE OF ODISHA GR/0001899/2020

446 ABLAPL/0000934/2021  SANTOSH KU. SWAIN DEEPAK KU SAHOO PATKURA /364 /2019
VS VS S.D.JM.,KENDRAPARA (Kendrapara *)
STATE OF ODISHA GR/0001831/2019

447 ABLAPL/0000935/2021  ANIL CHHATAR SUBASH CH. SAHOO NABARANGAPUR TOWN /24 /2021
VS VS S.D.JM. CIVIL JUDGE (JD),NAWARANGPUR(Nabarangapur *)
STATE OF ODISHA GR/0000043/2021

448 ABLAPL/0000936/2021  RUSHI KUMAR SINGH ARIJEET MISHRA JEYPORE MAHILA /76 /2020
Vs VS S.D.JM.-CIVIL JUDGE (JD),JEY PORE(Koraput)
STATE OF ODISHA GR/0000950/2020

449 ABLAPL/0000937/2021  DHARANIDHAR PARIDA SP.DASH /10
VS VS JM.F.C.,.SORO(Baleshwar)
STATE OF ODISHA ICC/0000012/2021

450 ABLAPL/0000938/2021  TANWIRULLAH JAGANNATH KAMILA 110
VS VS 0
STATE OF ODISHA I

451 ABLAPL/0000939/2021  SAMIR KUMAR SWAIN AVIRAM PATRA CUTTACK SADAR /658 /2020
Vs VS 0
STATE OF ODISHA I

452 ABLAPL/0000940/2021  LALITA SAHA BIBHUDA NANDA MOHAPATRA BADAGADA /107 /2019
VS VS 0
STATE OF ODISHA I

453 ABLAPL/0000941/2021  SK.ALIM L.BHUYAN RAMACHANDAPUR /204 /2020
VS VS 0

STATE OF ODISHA
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454 ABLAPL/0000942/2021  NARAYAN LENKA SOURA CHANDRA MOHAPATRA KUAKHIA /15 /2021
VS VS 0
STATE OF ODISHA I
455 ABLAPL/0000943/2021  GOPAL CHANDRA MOHAPATRA RAJENDRA KUMAR DASH BHADRAK TOWN /372 /2020
VS VS 0
STATE OF ODISHA I
456 ABLAPL/0000944/2021  RANAJT KUMAR ROUTRAY AMLAN SHAKTI PAUL KHURDA SADAR /1 /2021
VS VS 0
STATE OF ODISHA I
457 ABLAPL/0000945/2021  AJAY MOHANTY ANJAN KU BISWAL RAIBANIA /39 /2017
VS VS 0
STATE OF ODISHA I
458 ABLAPL/0000946/2021  SARTHAK DASH MANAS RANJAN PANDA PURI TOWN /281 /2020
VS VS 0
STATE OF ODISHA I
459 ABLAPL/0000947/2021  PRAMOD NAYAK RACHARY BHANDARIPOKHARI /183 /2020
VS VS 0
STATE OF ODISHA I
460 ABLAPL/0000948/2021  KABITA MANTRY SRI KUMAR PARIJA MANGALA BAG /297 /2020
VS VS 0
STATE OF ODISHA Il
461 ABLAPL/0000949/2021  ALOK NAYAK SPATRO CHANDRASEKHARPUR /12 /2021
VS VS 0
STATE OF ODISHA I
462 ABLAPL/0000950/2021  SHIB PRASAD SA A.PBOSE BELPARA /259 /2020
Vs VS 0
STATE OF ODISHA I
463 ABLAPL/0000951/2021  ABDUL SAZID @ KAPUR KHAN A.P.BOSE BELPARA /269 /2020
VS VS 0
STATE OF ODISHA I
464 ABLAPL/0000952/2021  CHAGALA @ UDAYA NAIK CHANDRALEKHA RAY BANTALA /8/2021
VS VS 0
STATE OF ODISHA I
465 ABLAPL/0000953/2021  PARAMESWAR SAHOO SK.NAYAK-2 RAJKANIKA /317 /2020
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ORISSA HIGH COURT

FILING REPORT ASON :22/01/2021

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
VS VS 0
STATE OF ODISHA I
466 ABLAPL/0000954/2021  LAXMIDHARA GIRI PRASANTA KUMAR NANDA KHURDA P.S. /457 /2020
VS VS 0
STATE OF ODISHA I
467 ABLAPL/0000955/2021  PRAVAT KUMAR RANA MANORANJAN KAR KHURDA P.S. /10 /2021
VS VS 0
STATE OF ODISHA I
468 ABLAPL/0000956/2021  ANANTA KUMAR PAL MOHENDRA KUMAR MOHAPATRO MUDANPUR RAMPUR /199 /2020
Vs VS 0
STATE OF ODISHA I
469 ABLAPL/0000957/2021  BIKAS @ RATIKANTA MAHALIK SMOHAPATRA SAHADEV KHUNTA /137 /2010
VS VS 0
STATE OF ODISHA I
470 ABLAPL/0000958/2021  KABINDRA SAHOO G.C.ROUT JAGATPUR /5 /2021
VS VS 0
STATE OF ODISHA I
471 ABLAPL/0000959/2021  NARAHARI DEHURY CHITTARANJAN BAL CHANDAKA P.S. /160 /2020
VS Vs 0
STATE OF ODISHA I
472 ABLAPL/0000960/2021  UMASHANKAR MINIYAKA @ UMA MINIYAKAIMANSHU BHUSAN DASH RAYAGADA TOWN /410 /2020
Vs VS 0
STATE OF ODISHA I
473 ABLAPL/0000961/2021  SAZAD HUSSAIN MAHAMMAD SMITA RANJAN PATNAIK 110
VS VS 0
STATE OF ODISHA I
474 ABLAPL/0000962/2021  DILLIPKUMAR JENA SK.DAS DHARMASALA /29 /2021
VS VS 0
STATE OF ODISHA I
475 ABLAPL/0000963/2021  SRIKANTA KUMAR ROUT @ PATRA ARIJEET MISHRA KEONJHAR SADAR /166 /2019
Vs VS 0
STATE OF ODISHA I
476 ABLAPL/0000964/2021  GOPAL DANGRI TUKUNA MUMAR MISHRA B.SINGHPUR /8 /2021

VS

VS
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FILING REPORT ASON :22/01/2021

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
STATE OF ODISHA I
477 ABLAPL/0000965/2021  ABHIMANYU DEO ARIJEET MISHRA KEONJHAR SADAR /166 /2019
VS VS 0
STATE OF ODISHA I
478 ABLAPL/0000966/2021 ~ RAMESH CHANDRA PARIDA @ RAMU AMARESH DAS JAGATPUR /387 /2020
Vs VS 0
STATE OF ODISHA I
479 ABLAPL/0000967/2021  PURNANANDA DAS @ PREMANANDA DAS AMARESH DAS BADABAZAR /11 /2021
VS VS 0
STATE OF ODISHA I
480 ABLAPL/0000968/2021  TARUN KUMAR PARIDA PITAMBAR JENA PADAMPUR /66 /2018
VS VS 0
STATE OF ODISHA I
481 ABLAPL/0000969/2021  AJAYA KUMAR THATOI AMULYA RATNA PANDA AUL /257 /2020
VS VS 0
STATE OF ODISHA I
482 ABLAPL/0000970/2021  ROHIT KUMAR ROUT SURYA NARAYAN MISHRA NIMAPADA /14 /2021
Vs VS 0
STATE OF ODISHA I
483 ABLAPL/0000971/2021  SITU @ SINTHU SANKAR PANDIT PRABIR KUMAR RAY SIMULIA /11 /2021
VS VS 0
STATE OF ODISHA I
484 ABLAPL/0000972/2021  NIRANJAN MOHAPATRA SURYA NARAYAN MISHRA NIMAPADA /13 /2021
VS VS 0
STATE OF ODISHA I
485 ABLAPL/0000973/2021  SATYABHAMA BISWAL SURYA NARAYAN MISHRA /1212021
Vs VS 0
STATE OF ODISHA I
486 ABLAPL/0000974/2021  DINAKAR @ B.DINAKAR HIMANSHU BHUSAN DASH RAYAGADA TOWN /373 /2020
VS VS 0
STATE OF ODISHA I
487 ABLAPL/0000975/2021  BARKAT YASMEEN @ BARKUT YASMEEN ~ JUGAL KISHORE PANDA MAHILA P.S. BUXIBAZAR /111 /2019

VS
STATE OF ODISHA

VS
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FILING REPORT ASON :22/01/2021

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
488 ABLAPL/0000976/2021  BIRA KISHORE NAIK G.C.MOHANTY /34 /2018
VS VS 0
STATE OF ODISHA I
489 ABLAPL/0000977/2021  MALATI PRADHAN SURYAKANTA DWIBEDI KHANTAPADA /27 /2021
VS VS 0
STATE OF ODISHA I
490 ABLAPL/0000978/2021  BISU @ BISWANATH MAJI RAJU KUMAR SATAPATHY MANCHESWAR P.S. /2 /2021
VS VS 0
STATE OF ODISHA I
491 ABLAPL/0000979/2021  TAPAN KUMAR NAYAK RAJU KUMAR SATAPATHY MANCHESWAR P.S. /2 /2021
VS VS 0
STATE OF ODISHA I
492 ABLAPL/0000980/2021  ASHOK KUMAR ROUT RAJENDRA NARAYAN ROUT DHUSURI /5 /2021
VS VS 0
STATE OF ODISHA I
493 ABLAPL/0000981/2021  KALU @ AJAYA NAYAK RAJU KUMAR SATAPATHY MANCHESWAR P.S. /2 /2021
VS VS 0
STATE OF ODISHA I
494 ABLAPL/0000982/2021  DAYANIDHI SAHOO SUSANTA KUMAR NAYAK /10
VS VS 0
STATE OF ODISHA Il
495 ABLAPL/0000983/2021  SAMIRA JENA MANORANJAN PADHY KHALLIKOTE /500 /2020
VS VS 0
STATE OF ODISHA I
496 ABLAPL/0000984/2021  TULU NAYAK RAJA KUMAR SATAPATHY MANCHESWAR P.S. /2 /2021
Vs VS 0
STATE OF ODISHA I
497 ABLAPL/0000985/2021  BALUNGA DAS @ DINABANDHU DAS MANORANJAN MISHRA MARINE PST TALCHUA /19 /2019
VS VS 0
STATE OF ODISHA I
498 ABLAPL/0000986/2021  SHEKH TAJUDDIN JUGALA KISHORE PANDA MAHILA P.S. BUXIBAZAR /111 /2019
VS VS 0
STATE OF ODISHA I
499 ABLAPL/0000987/2021  AMIYA KUMAR MOHAPATRA PRABHAY BEHERA KHANDAGIRI P.S. /21 /2021
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SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
VS VS 0
STATE OF ODISHA I
500 ABLAPL/0000988/2021  BIRENDRA NATH DAS BEBARTTA SURYAKANTA DWIBEDI /10
VS VS 0
STATE OF ODISHA I
501 ABLAPL/0000989/2021  SUSHIL KUMAR PARIDA ASHOK KUMAR APAT PARJANG /19 /2021
VS VS 0
STATE OF ODISHA I
502 ABLAPL/0000990/2021  BIKASH KUMAR GUPTA RASHMI KANTA ACHARYA /10
VS VS 0
STATE OF ODISHA I
503 ABLAPL/0000991/2021  SAROJKUMAR GUPTA RASHMI KANTA ACHARYA /10
VS VS 0
STATE OF ODISHA I
504 ABLAPL/0000992/2021  RAJESH SAHOO BISWAJT MOHAPATRA BHADRAK RURAL /486 /2018
VS VS 0
STATE OF ODISHA Il
505 ABLAPL/0000993/2021  MAGUNI PRADHAN A.PATTANAIK RANPUR /245 /2020
VS VS 0
STATE OF ODISHA I
506 ABLAPL/0000994/2021  BIKASH KUMAR SAHOO @ BIKASH SAHOO SANTOSH CHANDRA ATABUDHI TOMANDO /13 /2021
Vs VS 0
STATE OF ODISHA I
507 ABLAPL/0000995/2021  SK TAJUDDIN @ RAJAN BHARAT JALLI KEONJHAR TOWN /362 /2020
VS VS 0
STATE OF ODISHA I
508 ABLAPL/0000996/2021  SK TAJUDDIN @ RAJAN BHARAT PALLI RAMACHANDAPUR /222 /2020
VS VS 0
STATE OF ODISHA I
509 ABLAPL/0000997/2021  PADMALOCHAN MAHALIK JK.KHUNTIA SAHADEV KHUNTA /257 /2018
VS VS 0
STATE OF ODISHA I
510 ABLAPL/0000998/2021  NASIR @ SAYED NASERALLI BHARAT JALLI RAMACHANDAPUR /222 /2020
Vs VS 0
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SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
STATE OF ODISHA I

511 ABLAPL/0000999/2021  MADAN @ MADAN SUNDAR SETHY ASHOK KUMAR ROUT MAHANGA /11 /2021
VS VS 0
STATE OF ODISHA I

512 ABLAPL/0001000/2021  NASIR @ SAYED NASERALLI BHARAT JALLI KEONJHAR TOWN /362 /2020
Vs VS 0
STATE OF ODISHA I

513 ABLAPL/0001001/2021  SK MONTU HOQUE BHARAT JALLI KEONJHAR TOWN /362 /2020
VS VS 0
STATE OF ODISHA I

514 ABLAPL/0001002/2021  CHINTAMANI NAYAK RABINDRA NATH PANDA ATHGARH /272 /2020
VS VS 0
STATE OF ODISHA I

515 ABLAPL/0001003/2021  KASHINATH BISWAL APATTNAIK RAJKANIKA /232 /2020
VS VS 0
STATE OF ODISHA I

516 ABLAPL/0001004/2021  SMRUTI RANJAN MOHANTY DIPTI RANJAN BHOKTA DAMANJODI /40 /2020
Vs VS 0
STATE OF ODISHA I

517 ABLAPL/0001005/2021  TAPAN KUMAR NAYAK SUNIL KU PANDA CAPITAL P.S. /384 /2020
VS VS 0
STATE OF ODISHA I

518 ABLAPL/0001006/2021  JINU NISHANKA PRAKASH KUMAR DALAI JODAPADAR /38 /2019
VS VS 0
STATE OF ODISHA I

519 ABLAPL/0001007/2021  RANJT MONDAL @ MANDAL BIJAY KUMAR DASH KALIMELA /20 /2021
Vs VS 0
STATE OF ODISHA I

520 ABLAPL/0001008/2021  GANESH SAHOO DEEPAK KUMAR SAHOO MARSHAGHAI /290 /2020
VS VS 0
STATE OF ODISHA I

521 ABLAPL/0001009/2021  DHANESWAR NAYAK SURYA NARAYAN MISHRA JODAPADAR /21 /2021

VS
STATE OF ODISHA

VS
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FILING REPORT ASON :22/01/2021

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
522 ABLAPL/0001010/2021  PRASANTA KUMAR SAHOO @ SAHU ALOK KUMAR PANDA MAHILA (BERHAMPUR) /133 /2020
VS VS 0
STATE OF ODISHA I
523 ABLAPL/0001011/2021  PRASANNA KUMAR SAHOO @ PRASAN SAHUALOK KUMAR PANDA MAHILA (BERHAMPUR) /133 /2020
VS VS 0
STATE OF ODISHA I
524 ABLAPL/0001012/2021  NIRANJAN MONDAL @ MANDAL SMRUTI RANJAN DASH KALIMELA /20 /2021
VS VS 0
STATE OF ODISHA I
525 ABLAPL/0001013/2021  UMAKANTA NAYAK JULU KHANSAMA /10
VS VS 0
STATE OF ODISHA I
526 ABLAPL/0001014/2021  KANAK LATA MISHRA R.N.MOHANTY PIPLI /155 /2020
VS VS 0
STATE OF ODISHA I
527 ABLAPL/0001015/2021  UTKAL RANA ANUP UDAYA SENAPATI MANCHESWAR P.S. /5 /2021
VS VS 0
STATE OF ODISHA I
528 ABLAPL/0001016/2021  AMIR JAYASINGH R.N.MOHANTY AIRFIELD P.S. /25 /2021
VS VS 0
STATE OF ODISHA Il
529 WPC(OA)/0001555/2019 ~ RATNAKAR PATTNAIK BISWABIHARI MOHANTY /1
VS VS 0
STATE OF ODISHA I
530 WPC(OAC)/0000053/2019  SANJAYA KUMAR MALLICK MANOJKUMAR PANDA /1
Vs VS 0
STATE OF ODISHA I
531 WPC(OAC)/0000887/2017 KAMALAKANTA PANDA SIDHESWAR MALLIK /1
VS VS 0
STATE OF ODISHA I
532 WPC(OAC)/0001044/2016  GYANA RANJAN PRUSTY SIDHESWAR MALLIK /1
VS VS 0
STATE OF ODISHA I
533 WPC(OAC)/0001438/2019  DEBI PRASAD JENA SIDHESWAR MALLIK /1
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SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
VS VS 0
STATE OF ODISHA I
534 WPC(OAC)/0002900/2017 GAYA PRASAD MANDAL BIMBISAR DASH /1
VS VS 0
STATE OF ODISHA Il
535 WPC(OAC)/0003020/2018  BANSIDHAR BARIKI MANOJA KUMAR KHUNTIA /1
VS VS 0
SUPERINTENDENT OF POLICE, BARGARH I
536 WPC(OAC)/0003857/2017 RAKESH KUMAR SWAIN SIDHESWAR MALLIK /1
& VS 0
STATE OF ODISHA I
537 WPC(OAC)/0004125/2016  A.SINU RAO MANOJKUMAR PANDA /1
VS VS 0

538

STATE OF ODISHA

CONTC(CPC)/0000243/2017 SANDHY ARANI LENKA

VS
STATE OF ORISSA

AJT KUMAR CHOUDHURY
VS
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ORISSA HIGH COURT

MISC CASESFILED on :22/01/2021

SL. IANO NAME OF PETNR /APPEL COUNSEL FOR PETNR./APPEL

NO. MAIN CASE NO NAME OF O.P./APPEL COUNSEL FOR O.P. PETNR/APPEL

1 1/2021 SANDHYARANI LENKA-MP
CONTC(CPC)/243/2017

2 72021 SANJULATA DAS-MP B.DASH
MATA/4/2021

3 8/2021 KEDAR NATH PRADHANI-MP RK.BISOI
WPC(OA)/173/2018

4 10/2021 PRAMILA SAHU-MP G.SNAMTOAR
WPCRL/12/2021

5 11/2021 BALABHADRA SENAPATI-MP B.K.ROUTRAY
CMAPL/13/2021

6 14/2021 KAMALAKANTA PANDA-MP SIDHESWAR MALLIK
WPC(OAC)/887/2017

7 15/2021 KAMALAKANTA PANDA-MP SIDHESWAR MALLIK
WPC(OAC)/887/2017

8 16/2021 KAMALAKANTA PANDA-MP SIDHESWAR MALLIK
WPC(OAC)/887/2017

9 19/2021 M/S. BISWABHARATI CONSTRUCTION AND ENGINEERINGHMESWAR MOHANTY
RVWPET/16/2021

10 20/2021 STATE OF ODISHA-MP ADDL.GOVT.ADVOCATE
RVWPET/17/2021

11 21/2021 STATE OF ODISHA-MP ADDL.GOVT.ADVOCATE
RVWPET/17/2021

12 21/2021 JALIRANI SINGH-MP KALPATARU MISHRA
TRP(C)/20/2021

13 22/2021 STATE OF ODISHA-MP ADDL.GOVT.ADVOCATE
RVWPET/17/2021

14 22/2021 SABITA MOHARANA @ MOHAPATRA-MP BHAGABAT PRASAD RATH
TRP(C)/21/2021

15 23/2021 PRASANTA BEHERA-MP D.NANDA
CRLMP/139/2021

16 24/2021 GHARJUGI BHUE-MP M/S.D.P.DHAL
RFA/6/2004

17 25/2021 GHARJUGI BHUE-MP M/S.D.P.DHAL
RFA/6/2004

18 32/2021 KOPPUSETTI SAROJA-MP
RSA/162/2008

19 38/2021 BIJAY KUMAR DAS-MP BIJAYA KUMAR RAGADA
CRLREV/25/2021

20 39/2021 BIJAY KUMAR DAS-MP BIJAYA KUMAR RAGADA
CRLREV/25/2021

21 41/2021 LOKANATH SARANGI-MP ADV
CONTC/528/2021

22 43/2021 GANESH CHANDRA SAHU-MP GYANESWAR SATPATHY
CONTC/5863/2020

23 4412021 BABAJ SAHOO-MP B.K.NAYAK
CMP/42/2021

24 44/2021 MADHUSUDAN BARIK-MP M/S.JTENDRA KU.DIGAL
CONTC/3316/2020

25 45/2021 M/S. SASU BAHU SALT FACTORY-MP UMESH CHANDRA PATNAIK
CMP/43/2021

26 45/2021 REGISTRAR (JUDICIAL), ORISSA HIGH COURT-MP ADV
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27

28

29

30

31

32

33

35

36

37

38

39

41

42

45

47

49

50

51

52

53

55

56

57

CONTC/5344/2020
46/2021
CMP/44/2021
46/2021
CONTC/5343/2020
47/2021
CMP/609/2015
48/2021
CMP/96/2020
65/2021
MACA/46/2021
66/2021
CRLA/48/2021
66/2021
MACA/22/2021
67/2021
CRLA/48/2021
67/2021
MACA/23/2021
68/2021
CRLA/51/2021
68/2021
MACA/171/2020
69/2021
CRLA/141/2017
69/2021
MACA/48/2021
70/2021
CRLA/454/2014
70/2021
MACA/49/2021
82/2021
CRLMC/88/2021
83/2021
CRLMC/91/2021
84/2021
CRLMC/91/2021
85/2021
CRLMC/92/2021
86/2021
CRLMC/93/2021
87/2021
BLAPL/8018/2020
87/2021
CRLMC/94/2021
88/2021
CRLMC/95/2021
89/2021
BLAPL/576/2021
89/2021
CRLMC/58/2020
90/2021
BLAPL/2962/2020
90/2021
CRLMC/97/2021
91/2021
CRLMC/98/2021
97/2021
ABLAPL/14753/2020
268/2021
WA/76/2021
269/2021
WA/76/2021

CHAKRADHAR SETHI-MP

REGISTRAR (JUDICIAL), ORISSA HIGH COURT-MP

BATA KRUSHNA NAYAK-MP

PIKA BHAKTA-MP

UNITED INDIA INSURANCE COMPANY LIMITED.-MP

PRASANT GHADEI-MP

THE ORIENTAL INSURANCE COMPANY LIMITED-MP

PRASANT GHADEI-MP

ORIENTAL INSURANCE COMPANY LIMITED.-MP

KABIRAJKHARSEL-MP

UNITED INDIA INSURANCE CO. LTD.-MP

SANTOSH SETHY-MP

DIGAMBAR SETHI

ADV

M/SMAHADEV MISHRA

SOUMYA MISHRA

SUBRAT SATPATHY

N.N.MOHAPATRA

SUBRAT SATPATHY

N.N.MOHAPATRA

SUBRAT SATPATHY

A.K.SAHOO

SUBRAT SATPATHY

CHITTA RANJAN SAHU

THE DIVISIONAL MANAGER,UNITED INDIA INSURANCE U@GMPROEHLIRHW P

NAIKU MAJHI-MP

BIKRAM PRASAD-MP

PURNA CH. DASH-MP

BALABHADRA NAYAK-MP

BALABHADRA NAYAK-MP

BALARAM NAG-MP

RAMRAJ SINGH-MP

KIRAN KUMAR SWAIN @ SILU-MP

PRAPHULA DIGAL-MP

M/S.NIRANJAN PANDA

ANANGA KUMAR OTTA

BASUDEV PUJARI

RAMDAS ACHARY

RAMDAS ACHARY

MANAS CHAND

GOURI MOHAN RATH

AMLAN SHAKTI PAUL

ANIRUDHA DAS

JYOTI PRASAD RANSINGH @ JYOTI RANJAN RANSINGH-KMPATTANAIK

DAMBARU RANA-MP

RAKESH MOHAN-MP

JAYA KHORA-MP

SURESH KUMAR PANIGRAHI-MP

TUNA BARIK-MP

SANGRAM MOHARANA @ MAHARANA-MP
STATE OF ODISHA-MP

STATE OF ODISHA-MP
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JUGALA KISHORE PANDA

TANMAY MISHRA

MANORANJAN PADHY

BISHNU PRASAD PRADHAN

PULAKESH MOHANTY

S.K.BHANJADEO

SENIOR STANDING COUNSEL (SAND ME)

SENIOR STANDING COUNSEL (SAND ME)



58

59

60

61

62

63

65

66

67

68

69

70

71

72

73

74

75

76

7

78

79

80

81

82

83

85

86

87

88

89

270/2021
WA/76/2021
271/2021
WA/76/2021
272/2021
WA/77/2021
273/2021
WA/77/2021
274/2021
WA/77/2021
275/2021
WA/77/2021
276/2021
WA/78/2021
277/2021
WA/78/2021
278/2021
WA/79/2021
279/2021
WA/80/2021
280/2021
WA/80/2021
281/2021
WA/79/2021
1347/2021
WP(C)/36855/2020
1348/2021
WP(C)/9243/2018
1349/2021
WP(C)/2618/2021
1350/2021
WP(C)/2620/2021
1351/2021
WP(C)/2624/2021
1352/2021
WP(C)/2625/2021
1353/2021
WP(C)/2627/2021
1354/2021
WP(C)/2628/2021
1355/2021
WP(C)/2629/2021
1356/2021
WP(C)/2639/2021
1357/2021
WP(C)/9095/2020
1358/2021
WP(C)/2642/2021
1350/2021
WP(C)/9095/2020
1360/2021
WP(C)/32278/2020
1361/2021
WP(C)/2643/2021
1362/2021
WP(C)/31864/2020
1363/2021
WP(C)/2385/2021
1364/2021
WP(C)/14128/2004
1365/2021
WP(C)/2646/2021
1366/2021

STATE OF ODISHA-MP

STATE OF ODISHA-MP

STATE OF ODISHA-MP

STATE OF ODISHA-MP

STATE OF ODISHA-MP

STATE OF ODISHA-MP

DIRECTOR GENERAL OF TRAINING AND COORDINATIONA GDPABBWDADWGADEMY OF ADMINISTRATION-M

DIRECTOR GENERAL OF TRAINING AND COORDINATION) GDPABBWDADWGZAEMY OF ADMINISTRATION-M

THE COMMISSIONER OF CT AND GST, ODISHA-MP
THE COMMISSIONER OF CT AND GST ,ODISHA-MP
THE COMMISSIONER OF CT AND GST ,ODISHA-MP
THE COMMISSIONER OF CT AND GST, ODISHA-MP
SURENDRA BEHERA-MP

CHANDAN PRADHAN-MP

APOLLO HOSPITAL KARMACHARI SANGHA-MP
MIHIR KUMAR MOHAPATRA-MP

JYOTIRMAYEE NAYAK-MP

JYOTIRMAY EE NAYAK-MP

PRAMODA BHOKTA-MP

HARAMAHAN SAMANTARAY-MP

M/S.ANUKUL BHANDAR-MP

SAILA BHAINSA-MP

BIJAYA KUMAR RAGADA-MP

JOGENDRA MAJHI-MP

BIJAYA KUMAR RAGADA-MP

KRUSHNA CHANDRA PANDA-MP

DURGAPRASAD PADHY-MP

RANKANIDHI SCHOOL FOR THE DEAF-MP

SUSRI SUPRAVA SARITA SARANGI-MP
DHIRENDRA KU.SAHANI-MP

JAYANTI PANDA-MP

SSC, EASTERN REGION-MP
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SENIOR STANDING COUNSEL (SAND ME)
SENIOR STANDING COUNSEL (SAND ME)
SENIOR STANDING COUNSEL (SAND ME)
SENIOR STANDING COUNSEL (SAND ME)
SENIOR STANDING COUNSEL (SAND ME)

SENIOR STANDING COUNSEL (SAND ME)

ADDL. GOVT. ADV.

ADDL. GOVT.ADVOCATE
ADDL. GOVT.ADVOCATE
ADDL. GOVT. ADV.
PRABODHA CH.NAYAK
M/S.SATYABRATA MOHANTY
SATYABRATA MOHANTY
SUMITRA MOHANTY

ANIL KUMAR DAS

ANIL KUMAR DAS
L.K.MOHANTY
C.R.PATTNAIK

BAMADEV BARAL
SATYABRATA MOHANTY (1)
SUSANTA KUMAR DASH
SITI KANT MISHRA
MR.BIJAYA KUMAR RAGADA (IN PERSON)
L.K.IMOHANTY

M.R.DHAL

B.K.NAYAK

RASHMI KANTA SAHU
M/SMANOJKUMAR MISHRA
KAMALAKANTA MOHANTY

PRAVAT KUMAR PADHI
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91

92

93

95

96

97

98

99

100

101

102

103

104

105

106

107

108

109

110

111

112

113

114

115

116

117

118

119

120

WP(C)/2582/2021
1367/2021
WP(C)/22906/2017
1368/2021
WP(C)/9826/2015
1369/2021
WP(C)/9095/2020
1370/2021
WP(C)/2683/2021
1371/2021
WP(C)/2688/2021
137212021
WP(C)/17591/2020
1374/2021
WP(C)/325/2021
1375/2021
WP(C)/11408/2017
1376/2021
WP(C)/2697/2021
1377/2021
WP(C)/2700/2021
1378/2021
WP(C)/2703/2021
1379/2021
WP(C)/2705/2021
1381/2021
WP(C)/2707/2021
1382/2021
WP(C)/2706/2021
1383/2021
WP(C)/2708/2021
1384/2021
WP(C)/2709/2021
1385/2021
WP(C)/2710/2021
1386/2021
WP(C)/2713/2021
1387/2021
WP(C)/2719/2021
1389/2021
WP(C)/29312/2020
1390/2021
WP(C)/2727/2021
1391/2021
WP(C)/2727/2021
1392/2021
WP(C)/2732/2021
1393/2021
WP(C)/679/2020
1394/2021
WP(C)/9095/2020
1395/2021
WP(C)/2735/2021
1396/2021
WP(C)/8110/2020
1397/2021
WP(C)/2738/2021
1398/2021
WP(C)/2741/2021
1399/2021
WP(C)/2743/2021
1400/2021
WP(C)/2745/2021

RANJT KUMAR DAS-MP

KAMAL KUMAR AGRAWAL-MP

BIJAYA KUMAR RAGADA-MP

TAPASWINI PATEL-MP

RAMESH CHANDRA SWAIN-MP

MAHABIR BIBHAR-MP

BIJAY KUMAR PRADHAN-MP

RANJTA NAYAK-MP

NILAKANTHA DAS-MP

GADADHAR MISHRA-MP

CHANDRA SEKHAR DHADA-MP

PRAKASH SENAPATI-MP

BALU TENTULIPADIA-MP

DILLIPKUMAR DAS-MP

M/S. BRIGHT STAR PLASTIC INDUSTRIES-MP

KISHORE KUMAR BEHERA-MP
TRILOCHAN SARANGI-MP
MILITA JENA-MP

DUSMANTA KUMAR SETHY-MP
CHINA BISHWAL-MP

STATE OF ODISHA-MP

STATE OF ODISHA-MP

STATE OF ODISHA-MP
PRAMOD KUMAR SAHOO-MP
BIJAYA KUMAR RAGADA-MP
SADANANDA PANIGRAHI-MP
BAIDRUTTA CHARAN SAHU-MP
BATA KRISHNA JENA-MP
HATAKISHORE BEHERA-MP
STATE OF ODISHA-MP

STATE OF ODISHA-MP
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M/S.SAPAN KUMAR PAL

M/S.SIDHESWAR MALLICK

MR.BIJAYA KUMAR RAGADA (IN PERSON)

SURYA NARAYAN SATAPATHY

T.K.BISWAL

SUSHANTA KUMAR JOSHI

ANTARYAMI SWAIN

M/S.BIJAYA KUMAR PARIDA 2

SUBASH CHANDRA PUSPALAKA

SUBASH CHANDRA PUSPALAKA

MANOJKUMAR MOHANTY

MANOJKUMAR MOHANTY

TRILOCHAN NANDA

S.D.DAS

PRANAYA KISHORE HARICHANDAN

AMIYA KUMAR TARAI

BRUNDABAN ROUT

JK.KHANDAYATRAY

KRISHNA CHANDRA SAHU

PRAFULLA KUMAR RATH

SENIOR STANDING COUNSEL(SAND ME)

SENIOR STANDING COUNSEL (SAND ME)

SENIOR STANDING COUNSEL(SAND ME)

M/S.PRASANTA KUMAR SATAPATHY

MR.BIJAYA KUMAR RAGADA (IN PERSON)

SACHIDANANDA NAYAK

K.P.MOHANTY

RUDRA NARAYAN PARIJA

BIBHUTI BHUSAN MISHRA

ADDL.GOVT.ADVOCATE

ADDL.GOVT.ADVOCATE



121

122

123

124

125

126

127

128

129

130

131

132

133

134

135

136

137

138

139

140

141

142

143

144

145

146

147

148

149

150

151

152

1401/2021
WP(C)/2745/2021
1402/2021
WP(C)/2749/2021
1403/2021
WP(C)/2756/2021
1404/2021
WP(C)/2758/2021
1405/2021
WP(C)/1884/2018
1406/2021
WP(C)/24116/2013
1407/2021
WP(C)/24114/2013
1408/2021
WP(C)/20736/2020
1409/2021
WP(C)/2765/2021
1410/2021
WP(C)/30466/2020
1411/2021
WP(C)/2770/2021
141212021
WP(C)/2771/2021
1413/2021
WP(C)/2779/2021
1414/2021
WP(C)/2782/2021
1415/2021
WP(C)/2787/2021
1416/2021
WP(C)/2792/2021
1417/2021
WP(C)/2792/2021
1418/2021
WP(C)/2796/2021
1419/2021
WP(C)/2796/2021
1420/2021
WP(C)/2798/2021
1421/2021
WP(C)/35187/2020
142212021
WP(C)/2808/2021
1423/2021
WP(C)/2810/2021
1424/2021
WP(C)/2812/2021
1425/2021
WP(C)/2813/2021
1426/2021
WP(C)/2816/2021
1427/2021
WP(C)/2817/2021
1428/2021
WP(C)/2815/2021
1429/2021
WP(C)/2820/2021
1430/2021
WP(C)/2819/2021
1431/2021
WP(C)/2821/2021
143212021

STATE OF ODISHA-MP

GADADHAR DIXIT-MP

SUBASH CHANDRA MOHANTY-MP

SUKANTA KUMAR BEHURA-MP

HDFC BANK LTD.-MP

HARIHAR SAHOO-MP

JAYANTA KU.PRADHAN-MP

SUKANTI DHARUA-MP

SUDHIR KUMAR PANDA-MP

SURESH AGARWAL-MP

SASMITA KHILAR-MP

PALLABI MOHANTY-MP

PRADEEP KUMAR TRIPATHY-MP

BISWAJAYA DAGARA-MP

ST. XAVIERS SCHOOL, JAJPUR ROAD-MP

THE SECY., M/S. PAHARSIRIGIDA PACSLTD.-MP

THE SECY ., M/S. PAHARSIRIGIDA PACSLTD.-MP

NRUSINGHA CH. PRADHAN-MP

NRUSINGHA CH. PRADHAN-MP

DR. SUJATA MISHRA-MP

CHHABILATA SAHOO-MP

GYANA RANJAN PATTNAIK-MP

KASTURI PATTANAYAK-MP

AJAYA KUMAR NAYAK-MP

RASMITA KUMARI BEHERA-MP

CHINTAMANI BHOI-MP

SANJULATA PRADHAN-MP

ADDL.GOVT.ADVOCATE

PRAFULLA KUMAR MOHAPATRA

S.K.BHANJADEO

RAGHUNATH DAS MOHAPATRA

M/S.JAIDEEP PAL

M/S.R.K.SAHU

M/S.R.K.SAHU

SOUMYA MISHRA

SIDHESWAR MALLIK

SUBRAT MISHRA

PRAFULLA KUMAR MOHAPATRA

PRAFULLA KUMAR MOHAPATRA

BIRAJA PRASANNA SATAPATHY

PRAVASH CH. JENA

SIDHARTHA MISHRA 1

B.MOHANTY

B.MOHANTY

AMIT PRASAD BOSE

AMIT PRASAD BOSE

SAMEER KUMAR DAS

AVIJT MISHRA

M/S.SHIB SHANKAR MOHANTY

AKSHAYA KUMAR PANDEY

R.P.DALAI

AKSHAYA KUMAR PANDEY

UPENDRA KUMAR SAMAL

AKSHAYA KUMAR PANDEY

SCHOOL MANAGING COMMITTE UTTARKHAJRA PRIMARYSSCHIDRDKMPAR DASH

RAGHUNATH BEHERA-MP
SANJAYA BIHARI-MP
NANDALAL PANDIT-MP

UMESH PRASAD KAR-MP
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PRAFULLA KUMAR RATH

SR.RATH

M/S.JASHOBANTA DASH

SIDHESWAR MOHANTY



153

154

155

156

157

158

159

160

161

162

163

164

165

166

167

168

169

170

171

172

173

174

175

176

177

178

179

180

181

182

183

WP(C)/2827/2021
1433/2021
WP(C)/2828/2021
1434/2021
WP(C)/2824/2021
1435/2021
WP(C)/2837/2021
1436/2021
WP(C)/2839/2021
1437/2021
WP(C)/2843/2021
1438/2021
WP(C)/2841/2021
1439/2021
WP(C)/2847/2021
1440/2021
WP(C)/9095/2020
1441/2021
WP(C)/2849/2021
144212021
WP(C)/9095/2020
1443/2021
WP(C)/32753/2020
1444/2021
WP(C)/2850/2021
1445/2021
WP(C)/33978/2020
1446/2021
WP(C)/5264/2017
1447/2021
WP(C)/5264/2017
1449/2021
WP(C)/2863/2021
1450/2021
WP(C)/2904/2021
1451/2021
WP(C)/2778/2021
4212021
CONTC/5951/2020
88/2021
BLAPL/1541/2019
88/2021
ABLAPL/10448/2020
89/2021
ABLAPL/4869/2020
90/2021
ABLAPL/4267/2020
91/2021
BLAPL/66/2020
91/2021
ABLAPL/13465/2020
92/2021
ABLAPL/11905/2020
93/2021
ABLAPL/12639/2019
94/2021
ABLAPL/11784/2020
95/2021
ABLAPL/14033/2020
96/2021
ABLAPL/14134/2020
98/2021
ABLAPL/11424/2020

RADHAMOHAN PATRA-MP

BANTI KUMAR ARUK-MP

BHAGYASHREE PUROHIT-MP

KALI PRASANNA MISHRA

K.P.MISHRA

DILIPKUMAR SAHU

M/S. BHUMISHREE CONSULTANCY AND MARKETING PVPRAHDBRSKENMIMNAY AK

BASUDEB RANA-MP

PRAMOD KUMAR PATTNAYAK-MP

MINATI BHOI-MP

BIJAYA KUMAR RAGADA-MP

RABINDRANATH BARIK-MP

BIJAYA KUMAR RAGADA-MP

LOKANATHA TIWARI-MP

M/S. ASHIRBAD INDUSTRIES-MP

BHATAKESWARA DHAKHINAKABATA-MP

SURESH KU.PANDA-MP

SURESH KU.PANDA-MP

STATE OF ODISHA-MP

RAKESH KUMAR JENA-MP

SARBESWAR RAJA-MP

MANJUSHREE MUDULI-MP

LINGARAJBARAD-MP

RANJAN DAS-MP

TAPAN JENA-MP

PRASHANTA SAHU-MP

ASHOK RATHORE-MP

ASHUTOSH @PINTU SAMANTARAY-MP

DILIPKUMAR SAHU

AKSHAYA KUMAR PANDEY

DILIPKUMAR SAHU

MR.BIJAYA KUMAR RAGADA (IN PERSON)

MANOJKUMAR PATI

MANOJKUMAR MOHANTY

UMESH CHANDRA MOHANTY

SHIB SHANKAR MOHANTY

DESHA RANJAN RATH

DESHA RANJAN RATH

ADDL.GOVT.ADVOCATE

PRABODHA CH. NAYAK

NIRANJAN PANDA

JTENDRA LENKA @ GOJENDRA LENKA @ KHOJENDRA-MP

SANTILATA MOHAPATRA-MP
ANIRUDHA ROUT-MP
KARTIKA CHANDRA PAL-MP
SATYANARAYAN PAL-MP

AJAY KUMAR NAYAK-MP
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BIREN SANKAR TRIPATHY



184

185

186

187

188

189

190

99/2021
ABLAPL/3332/2020
100/2021
ABLAPL/15040/2020
101/2021
ABLAPL/12029/2020
1373/2021
WP(C)/37450/2020
1380/2021
WP(C)/669/2021
1388/2021
WP(C)/14716/2020
1448/2021
WP(C)/14162/2019

PRAFULLA KUMAR SINGH-MP
PRADEEP@PRADEEPT PRADHAN-MP
HARIBANDHU MIRDHA-MP
PRASANTA KUMAR JENA-MP
SAKUNTALA DEVI-MP

KANGALI CHARAN BARAL-MP

PRABHAT MISHRA-MP
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